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LOK SABHA DEBATES

LOK SABHA

Tuesday, December 17, 1991/Agrahayna
26,1913 (Saka)

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chai]
ORAL ANSWERS TO QUETIONS

be pleased t0 state the broad details of the
schemes formulated by the Government for
containing the increasing pollution of waser
rately?

[Engiish}

THE MINISTER OF STATE N THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): A statementis
laid on the Table of the Houss.

STATEMENT
The details of the schemes formulatad
by the Government for containing the in-
crease in the rate of water, air and noise
poliution in the country are as under:

() Eiffuent and emission standards

W)

vi)

have been prescribed under the
Emwironment (Protection) Act, 1966;
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(x)

)

(xi)

o)

(i)

xv)

Oral Answers

A coastal monitoring programme is
being implemented by the Central
Govemnment inassociation withthe
State Govemmentof coastalstates
1o assesc the extent of pollution
and to take the necessary meas-

ures for its prevention;

Prosecutions have been launched
against some of the industries
causing water and air pofiution;

Loan facilities are made available
for setting up and upgladation of
puliution treatment systems in pol-
luting industries;

A special project was taken up to
bring about improvement in the
water quality of the Ganga under
the Ganga Action Plan, Under this
project schemes for construction/
augmentationof sewage havebeen
taken up:

Standards forexhaust from auto-
mobiles have been laid down for
the vehicles on the road;

Public awareness campaigns have
been launched about poliution in
gen L includs hicular pollu-

The Petroleum Industry has been
asked to bring down the lead con-

tent in petrol 10 0.15 gms/ litre by
1993;

Mass emission standards of poliut-
ants forvehicles have been notified
under the Motor Vehicles’ Rules on
September 27, 1989. Petrol-driven
vehicles are meeting these stan-
dards from April, 1991 while those
for diesel-driven vehicles would be
effective from April, 1992;

The manufacturers have been

asked to give a certificate t0 the
effect that the exhaust from the
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(o)

(xxii)
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vehicles are within the prescribed
limits;

Steps have been initiated to lay
down the long term mass emission
standards for vehicles;

A trapezium surrounding the Taj
Mahal and Bharatpur has been
constituted and no new polluting
industry is allowed to be set up in
this area. Similar corrective meas-
ures have been taken in identified
areas;

Noise pollution has been included
in the amended Air (Prevention &
Control of Pollution) Act, 1987 and
the Environment (Protection) Act,
1987 and the Environment (Pro-
toction) Act,1986. Ambient air
quality standards in respectof noise
for different categories of areas
have been notified under the Air
Act and the Environment (Protec-
tion) Act. Noise standards have
also been prescribed for automo-
biles, domestic appliances and
construction equipment to be
adopted at the manufacturing stage;

Codes of practice for controlling
noise from sources other than
wdustries and automobiles have
been evolved by the Central Pollu-
tion Control Board;

Restrictions placed on blowing of
homs in the silence zones, outside
hospitals and schools, are being
enforced by the Dethi Traffic Po-
lice. Sign Boards indicating silence

. zones o be observed by the

vehicles/public are displayed and
in case of any damage they are
restored.

[Translation]

SHRI RAJVEER SINGH" Mr. Speaker,

Sir, through you, | would like 10 submit fo the
hon. Minister that | had asked a question
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about water, air and noise poliution. | re-
ceived a very lengthy reply. The hon. Minis-
ter has stated that in order to control water
pollution Ganga Action Plan has been taken
up. The Ganga is the life line of the Indians
and the Govemment has taken up some
plan to control Ganga water poliution. But
many rivers like Yamuna and the Ramganga
converge in tha ganga. These rivers poliute
Ganga with the effluents they carry with
them. All the sullage from cities located
beside Ramganga and Yamunais discharged
in Ganga.

MR. SPEAKER: You are to ask a ques-
tion.

SHRIRAJHVEER SINGH: The tributar-
ies of Ganga cany effluents with them and
when they converge in Ganga they poliute
Ganga water. Has any plan been formulated
to control water poliution of these tributar-
ies?

SHRI KAMAL NATH : Mr Speaker, Sir,
the hon. Member has said that | have given
a very lengthy reply. | thought that my reply
would be appreciated. So far as the tributar-
jes are concemned. a National River Action
plan is being formulated and the tributaries
of Ganga are being included in the Ganga
Action Plan Phase-2. They willbe includedin
the Eighth Five Year Plan. Some rivers are
included in the Ganga Action Plan Phase-2
and a National River Action Plan is being
formulated for the rest of the rivers not in-
cludedinphase-2. it hasbeen studied.Steps
have been taken o give priority to the most
poliuted rivers.

SHRI RAJVEER SINGH: Mr. Speaker,
Sir, the hon. Minister has said about control-
ling the water poliution of the tributaries of
Ganga . Big factories have been installed on
the banks of Gangawhose water is still being
discharged into Ganga. For example, the
effluents from tannery at Kanpkur are dis-
charged into Ganga. Other cities also have
similarfactories. Wil the hon. Minister tellas
10 what action he has taken to check the
effluents from being discharged into Ganga
and why the factory-owners have not been

Oral Answers 6

forbidden to do so. What action is being
taken by the Government to prevent the
effluents from being discharged into Ganga.

SHRIKAMAL NATH: The hon. Member
has said about Kanpur. If we have failed
somewhere in implementing the Ganga
Action Plan Phase-1, it is in Kanpur areas.

Since the flow of the water of the river
becomes very slow there, the measures
contemplated and implemented there, could
not be successful. So, far as the factories are
concerned, action was taken in accordance
with the Environment Protection Act,and the
Water Pollution Act. Some of the steps are
being suspended, some are being initiated.
For this purpose time was given up to 31st
December. Now it is being examined whether
the steps taken by them are bonafide or not.

SHRI CHANDULAL CHANDRAKAR:
Has it been adopted in principle by the
Governmentthatthefactories thatdischarge
effluents into rivers, may be warned or in-
formed not to discharge effluents into rivers?
At the same time, | would aiso like to ask
whether any Master Plan has been prepared
to check discharge of effluents into rivers?

SHRIKAMAL NATH; A number of plans
have been prepared. Especially there is an
Effluent Treatment plan for the big and the
medium industries. The House has recently
passed the Water Cess (Amendment) Bill in
which there are provisions of extending fi-
nancial assistance to them. There are many
clauses in law on the basis of which stringent
action will be taken against the industries
that discharge effluents into rivers.

SHRI SHANKERSINH VAGHELA: The
reply given by the hon. Minister is longer
thanthe 20-Point Programme. Suchalengthy
reply does not serve any purpose. He has
stated in Number (Vill) that the State Pollu-
tion Control Boards......

MR. SPEAKER: You have nottoread it.
Please ask the question.

SHRI SHANKERSINH VAGHELA: The
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Central Government has formulated the
scheme, | would like to know whether the
State Pollution Control Boards are under the
Central Government? Moreover, he has
given a detailed reply but the pollution has
not decreased even by one per cent. K an
M.P. complains to you that poliution is taking
place at a particular place, would he like to
take action on that? What scheme has the
Centre formulated for States?

SHRI KAMAL NATH: | would like to
assure the hon. Member that if a Member of
this House draws my attention to any par-
ticular case and cite an example where the
pollution is taking place, | would certainly
take action on it . There is no doubt about it.
So far as the question of the hon. Member is
concerned, | have just said that in order to
activate the State Pollution Control Boards
and enlarge the infrastructure, the House
itself has passed a Bill on the basis of which
their resources will increase further.

SHRI SHANKERSINH VAGHELA: Are
the State Pollution Control Boards underyou
or not?

SHRIKAMAL NATH: Sofarasthe State
Poliution Control Boards are concerned, we
are in constant touch with them and under
law also these Boards are in the Concurrent
List. The Central Pollution Control Board can
issue directives to the State Poliution Con-
trol Boards.

[English]

SHRI K.P.SINGH DEO: Sir, in view of
the hon. Minister’s statement where he has
taken twenty laudable initiatives, the fact still
remained that large number of rivers are still
being polluted. Just now her have an assur-
ance that if we bring to his notice, he will take
action. | would like to know whether any
study has been made on the pollution in the
rivers Brahmani, Rushikulya and Vansadhara
in Orissa and whether sale drinking water is
being affected. Also | would like to know that
are the steps being taken and whether any
punitive action has beentaken againstpeople
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lines?

SHRI KAMAL NATH: Sir, it is a very
specific question but | would ke t0°

MR. SPEAKER: Now he is from general
to specific. t was about policy, he is asking

about a river now.

SHRI KAMAL NATH: Sir, out of the
three rivers which the hon. Member has
mentioned, river Rushikulya is polluted by
the discharge of elfluent from a chemical
company. River Vansdhara does notreceive
any major industrial effluent but does re-
ceive effluent from small townships nearby
like Gumbur, Gutari and Kashinagar which
are discharged into . Similarly, domestic
effluents are discharge into it from Ganjam,
etc.

With regard to river Brahmani, there
have been complaints and we have ob-
served that the Taichar Thermal Power
Station as well as the fertiliser plants are
polluting this river. We are taking action.

In the case of the chemical unit, some
notices were served and a case was also
filed. They have assured that this is being
done. We are taking adequate steps 10 see
that corrective measures are taken.

SHRI BASUDEB ACHARIA: Sir, | will
ask a very specific question River
Damodar... (Interruptions)

MR. SPEAKER: Please remember, this
is a question on the policy formulated by the
Govemment to control the poflution on land,
water andn air, not rivers specifically.

SHR! BASUDEB ACHARIA: | am ask-
ing about pollution of water. The river Damo-
dar is as poliuted as the Ganga, if not more,
because there are a number of industries-
thermal power plants, coal washeries, fertil-
iser plants, twobig steel plants-on the banks
of this river. Last year, in this very House, it
was discussed when the furnace o was
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released from Bokaro Steel Plants and the
entire water from Bokaro to Durgapur got
poliuted. May | know from the Minister
whether the Government is considering to
formulate a specific plan in coordination with
the public sector undertakings-because most
of the industries on the banks of river Damo-
dar are public sector undertakings to stop
the pollution of river Damodar.

MR. SPEAKER: You are not asking a
question on policy.

SHRI KAMAL NATH: Sir, the streich of
the Damodar river from Dhanbad to Haldia
is, l entirely agree with the hon. Member, one
of the most highly poliuted stretches. &k is
presently categorised in the D and E catego-
ries. This is one of the rivers which is planned
to be included in the National River Action
Plan and the Ganga Action Plan Phase-il.
The water problem here is both in the dis-
solved oxygen in the BDO and in the toxicity
of the water. This is arising mainly, as the
hon. Member said, from the industrial waste
river. We are planning 1o include this. This
has been identified. The water survey there
has been done and we are planning to in-
clude this in the next programme which
comes up.

World Bank Report on Population
Growth

*366. SHRI MOHAN SINGH: Will the
Ministor of HEALTH AND FAMILY WEL-
FARE be pléased to state:

(a) whether the World Bank in its recent
waport has commented upon India’s popula-
tion growth rate;

®) # 30, the details thereol and the
reaction of the Government thereto; and

{c) the efforts made 5o far to bring down
the birth rate with the assistance of the
States and the voluntary organisations?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMLY

Oral Answers 10

WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a)1o (c). A statement is laid
on the table of the House.

STATEMENT

According to the latest “World Develop-
ment Report, 19917, published by the Worki
Bank, the projected average annual growth
rate of population of india during 1989-2000
is 1.79% and the size of population in 2000
A.D. is 1007 million. Another World Bank
publication, namely, the “World Population
Projections (1989-90 Edition)-short and Long
Temm Estimates” also indicates an average
annual growth rate of 1.86% during 1990-95
and 1.65% during 1995-2000 with the size of
population estimated to be reaching 1010.8
million in 2000 A.D. The latter report has,
inter akia, expressed the concem that India
presently contributes more to worid popula-
tion growth than China or any other country
and will continue to do so uptothe year 2150.
ks eventual stationary population is esti-
mated at 2.3 times of its 1985 population
(estimated by the World Bank as 765.1 mil-
lion).

A Standing Committee of Expeits on
Population projections appointed by the
Planning Commission had, in 1989 prepared
a set of population projections. According to
this, the projected population growth rate of
India by the year 2001 A.D. is 1.6% with a
population size of 387 million by 2000 A.D.

So far, the projections of this Standing
Committee of experts in respect of the year
1991 {843.6 million) has been found very
close to the actual latest provisional Census
{1991) figure of 844.3 milion.

ARhough the 1991 Census figures have
revealed the annual exponential growth rate
as 2.11% during 1881-91 decade, which is
marginally lower than the comresponding
figure of 2.22% during the preceding dec-
ade(1971-81), the population growth rate is
still considered very high and is a cause of
concern.

The population problem is primarily
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tackled through the National Family Welfare
Programme. The programme is 100% cen-
halyw?dmdisinpbnmmwg!mn

of the Family Welfare Programme, the birth
rate in the country has declined from 41.7
per thousand during 1951-61 29.9 per thou-
sand (as per Sample Registration System
estimates) for the year, 1990. Continuous
efforts are onto improve the performance of
the Programme with a view o bringing down
the birth rate.

[Transiation}

SHRI MOHAN SINGH: Mr. Speaker,
Sir, from the reply of the hon. Minister it
appears that the Indian population is in-
creasing very rapidly as compared to other
countries of the world and people estimate
that by the years 2050 India’s population will
be more than that of China.

Iwould like %0 submit to the hon. Minister
that since the Central Government organ-
ises the family planning programmes and
the programmes relating to population con-
trol through the State Govemment and the
Central Governments provides funds for such
programmes, the figures available as of today
show that the pace with which the targets
have been achieved the population has also
increased in proportionto that pace. kproves
itself that all the family planning programmes
have failed. in the present situation is the
Central Govemment preparing a compre-
hensive plantoissue directives o the States
o make changes in old methods of the family
planning and of the vasectomy as also in the
guidelines to control population?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTDEAR):
The hon. Member is totally right in saying
that the population of the country is increas-
ing very rapidly. But it is not comrect to say
that it is not being controlied. In this connec-
tion. We do not want 10 issue directives to
any State Government because itis a State-
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Subject and i any thing is 1o be done, that will
be done in consultation with the State Gov-
emments. Moreover, | would like 1o tell the
hon. Member that this programme is not the
programme of the Ministry of Health and
Family Welfare alone nor is it of all the State
Govemments nor is of the Government of
india but it is the programme of all the people
of the country because the population of the
country is continuously increasing. There-
fore, it is a challenge to all of us-whether we
are in the Govemment or in the Opposition.
There is yet much to be done to control
population. Once again | would ke to re-
quest you that what has been done in the

needs slight revamping and restructur-

ng

For this purpose we are going fo take
steps soon after consulting the State Gov-
emments and the Opposition Leaders so
that our family planning programme may
become the people’s programme and
people’s movement and population is con-
trolled fully.

SHRI MOHAN SINGH: Mr. Speaker,
Sir, | would like to express my thanks to the
hon. Minister for his didactic speech and
want 1o know the grant given by the Central
Govemment to State Govemnments o con-
trol population during the Seventh Five Year
Plan and what is the details of achievement
in this regard? | would ke 10 know whether
the Central Government has examined the
extent of truth in the achievement repoit
eceived from State Governments. How far
this achievement report is true and how far it
is not true. ¥ it does not bear any truth......

MR. SPEAKER: Your question is get-

SHRI MOHAN SINGH: Yes Sir, | would
like to know in brief from the hon. Minister
about the achievements of the Seventh Five
Year Pian.

SHRIM.L.FOTEDAR: Iwould lketo tell
the hon. Member that the target fixed for the
Seventh Five Year Plan according to birth
rate was 29.1 and we have achieved 29.9. In
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some States we have achieved it and in
other States we have not achieved it but it is
our determination. It is not only our determi-
nation but also a firm resolution (Interrup-
tions) It is our fim resolution that much
should be done in this connection. We do not
want to take a cafeteria approach on this
subject but our new plan will be result-ori-
ented programme and the public from Pan-
chayat level, town level to Parliament level
will be involved in it.

SHRILAL K. ADVANI: Mr. Speaker Sir,
the statement given by the hon. Minister in
reply to the original question really highlights
the serious aspects of the problem. He said
at present the population of our country is
approximately 85 crore and according to an
estimate of the World Bank report it will be
100 crore by the end of this century. Accord-
ing to an estimate of the Planning Commis-
sion it will be 98.7 crore. The situation is very
serious but both the answer do not show any
sign thattl 3 Government is aware about the
seriousness of this issue. Although the fi-
nancial responsibility of the family planning
programmes lies solely with the Union Gov-

emment, yet he has said that it depends on -

the State Governments. If the first require-
ment of natibnal policy on an issue is there,
it is on the family planning and population.
That Hon. Minister is present here. On many
important issues the Govemment convenes
an all party meeting and advice is taken. Is
there any proposal to formulate an inte-
grated population policy at national level
after knowing the alternatives which other
parties suggest?

[English)

THE PRIME MINISTER (SHRI P.V.
NARASIMHA RAOQO): Sir, we can have a
detailed debate in the House before we have
sarvodailya baithak. | have no problem, Sir,
because we have so much to tell the House,
so much to hear from the other Members.
We would lke to have a debate at the earli-
est. This is one of the points, one of the
issues on which a national debate is needed
and before that a debate in Parliament is
needed. Then of course, all the parties will

Oral Answers 14

be here, we can certainly have it. (intermup-
tions)

SHRI SOBHANDREESWARA RAO
VADDE: Mr. Speaket, Sir, | am very happy
that the Prime Minster has agreed for a
discussion at the national level. | would like
to know specifically from the hon. Minister
whether the Government will introduce a
system of incentives and disincentives so
that the people are more inclined to go in for
this family planning programmes where
preference will be given for their children in
the educational institutions and in the matter
of scholarships, and also the self-employ-
ment prcgramme like the IRDP and other
programmes. There should be a clear dis-
crimination just as what is happening in
China.

Sir, | would also lke to know from the
hon. Minister, apart from eliciting the coop-
eration from the political parties, whether
this Government will also invite the Heads of
different religions because in Indonesia, a
country with 90 per cent of Muslim.popula-
tion, there also the religious leaders are
giving propaganda and helping the Govemn-
ment in an effortto bring down the population
growth. | would like to know whether our
Heads and seek their cooperatio:. also. |
would like to know this categorically from the
hon. Minister.

SHRIM.LFOTEDAR: Sir, | musttelithe
hon. Member that we have reached a stage
in history where birth will not be an incident
but will be a deliberate thing. Forthat, towhat
the Prime Minister said, | would like to add
that this Government feels very much con-
cemed about this problem. The Prime Minis-
ter has taken note of this and we are going to
discuss the matter in the National Develop-
ment Council which meets here on the 23rd
and 24th of this month, in which all the States
will be represented. Then the President of
India also had taken the initiative and he is
going to discuss this matter in the Gover-
nors' Conference. We have also taken the
initiative, we have convened a meeting of all
the State Health Ministers onthe 6th and 7th
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discuss the problem and we have sent them
adraft action plan for consideration, and lam
happy tosay that the Prime Minister will be
giving a valedictory address in that and we
have absolutely no objection-and it is not a
question of no objection, &t is a question of
national necessity that all poltical parties, all
- opinion makers at every lovel have to be
associated with this. The Hon. Member has
pointed out something, we do not want to do
it on communily basis, & has to be done on
Let us not bring those factors into this.

So far as the other question of China is
concermned, the hon. Member is aware that
here in India we are govemned by the consent
‘of the people. Here, we have to take steps
which are persuasive. We have leamt les-
sons from our bittér experience in 1977 and
we propose to involve all sections of the
sociely in the implementation of this pro-
gramme. | am not blaming any State Gov-
emment. | know that the programmeis of the
Centre, but it has 10 be implemented by the
States. We are going to provide them the

necessary guidance and after the Nationai
Devebpmem Council approves the Action
Planpapers, lwillbe very glad todiscussthat
in the House so that | can get the census of
the House for its implementation in the field.

SHRIMATI CHANDRA PRABHA URS:
ning Programme is supported by the Centre,
it has to be implemented by the State Gov-
emments. In the earlier years, &t was quite
systematically done, but now-a-days thereis
an impression that necessary steps are not
being taken to reach the targets and the
incentives which are given by the Govern-
ment also do not reach the poorer sections at
all the levels. Every developmental work is
our country is going to implement a national
programme, | would fike 10 know what are
the steps being taken by the Ministry to have
the targets fixed 10 the States so that a
systemalic programme is given to them
fowards involving the public with proper
incentives.
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SHRIM.LFOTEDAR: Sk, Imust submit
with all humikity that | would not ke fo fix
target for sterilisation. | would fike that the
programme should be pruposeful and it has
1o be result-oriented. The resuilts will prove
astowhat arethe targets. Thetargets should
be fixed not for sterilisation, but for bringing
has asked whether any systematic approach
is there. | must say that there has o be a
systemaltic programme. The entire pro-
gramme has 10 be revamped and restruc-
tured so that is becomes the people’s move-
ment. ;

[Transiation]

SHRI HARI KISHORE SINGH: Mr.
Speaker, Sir, this is a very serious question
and retates to the future of the nation. The
repeated brief answers of the hon. Minister
show that he is not taking it seriously. There
are two aspects of this issue. Shri Advanidid
not discuss one aspec. of this issue due o
hesitation. My suggestion is that Govem-
memnt should impose a restriction on every
person that he should not have more than
two children. Recently the Prime minister of
Chma visited lndua. it was done in

MR. SPEAKER: Please come to the
question.

SHRI HAIR KISHORE SINGH: Will the
Govemnment try to formulate a national
population pclicy which may prohibit a per-
sons to have more than two children. After
ak, what is the difficulty in formulating sucha
policy?

SHRI GUMAN MAL LODHA: What will
happen to Laloo Prasad then?

SHRIHARIKISHORE SINGH: TheHon.
Prime Minister is present here. Our Hon.
two persons whose children. . (interruptions)

MR._SPEAKER: You are taking too much
time. Please come 10 your question.
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SHR!I HARI KISHORE SINGH: | re-
quest you that a Commission about family
planning should be constituted under the
Chairmanship of our Hon. Prime Minister
and the Chief Minister to see how famiy
planning works. At the same time, will there
be arestriction on politicians to the effect that
those having more than two children will not
be given any portfolio of a Minister?

[Englishj

SHRI RAM NAK: Make it applicable
with restrospective effect.

MR. SPEAKER: | willdo &.

SHRI MLLLFOTEDAR: May | reply the
question now? The hon. Member asked
whether any restriction will be there. | would
personally like o say that sofarasthe slogan
*Hum Do Hamare Do’ is concemned | would
prefer %0 say Hum Do Hamara EK But tis a
matter which cannot be enforced with coer-
cion. There has to be persuasion. We are
living in ademocracy and in a democratic set
up, the will of the people has to be judged.
This is number one.

Number two is, the hon. Member has
asked whether anything is 10 be done about
those who govern this country or the States
or the panchayats. | have said at many
places that we will have to build responsible
leadership in this country. k is my personal
idea that from panchayat o Pariament, we
must have some system so that everybody
adopts the small family norm. Only those
people should govern the State or the pan-
chayat or the zilla parishad who adopt the
smalifamily norm. Imusttelithe hon. Member
that this will be done prospectively.

1 must tell the hon. Member that none
else than the Chief Minster of Bihar has told
me that he will fully associate himself with
this programme so that the future of this
countyy is safe.

MR. SPEAKER: | feel that many hon.
Members want ©o discuss this matter and
thereis a proposal before us that it should be
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discussed in the House. We will ry to find
appropriate time for this, i not in this Ses-
sion, in the next Session. We will discuss i

SHRIMATI GEETA MUKHERIJEE: |
want to make one small supplementary. lam
coming from your State and | want to say that
outdated contraceptive pills have beengiven
o women. Yesterday in a morcha | came %o
kmuﬂlanheemua:amvepisﬂuhave
been given to the women for distribution
were outdated. Will you look into this?

SHRI M.L FOTEDAR: | will look into
this.

Opening of Blood Banks

*367. SHRISUDHIR SAWANT: Wil the
Minster of HEALTH AND FAMILY WEL-
FARE be pleased to state:

{a) whether the Govemment propose to
extent help for apening a blood bank in each
district for improving the quality of ife of the
common man;

(b) whether any proposal has been
ke UNICEF, WHO, USAID or Worild Bank
for setting up of blood banks or co at AIDS;

(c) ¥ so, the details therecf;

(d) whaether such facility is proposed to
be extent 1o the Sindhudurg district of Ma-
harashtra; and

(e) # so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDHARTHA): (a) to (e). A statement is laid
on the table of the House.

STATEMENT
Thaawwmnumsnplememmgaplan

BbodBaissdsoamuMndedm
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the plan. Out of 608 Government managed
Blood Banks in the country, funds were
provided to the State/J.T. Government for
development of 62 Blood Banks upto 31/3/
91. During 1991-92, funds are being. re-
loased for the development of 84 Blood
Banks. Under the project for Prevention and
Control of AIDS which is now under the
consideration of the World Bank, 90 more
Blood Banks will be strangthened. The
remaining 372 Blood Banks most of which
are located at District Headquarters will be
strengthened during 1992-93.

Facilities for testing for HIV (Human
immune Deficiency Virus) infection have
been established in 97 Blood Banks. With
the assistance of US $ 1.3 million from
USAID, testing facilities are being provided
in additional 52 Blood Banks.

According to the information furnished
by the Government of Maharashtra, facilities
for testing HIV infection have already been
established at Civil Hospital Sindhudurg
district.

SHRI SUDHIR SAWANT: I would ke to
say that blood banks contribute a vital com-
ponent of the Health Services and in this, the
problem in backwards and hilly districts is
severely acute and at many places people
have to travel for 48 hours to get the facility
of blood bank.

1 would ask the hon. Minister what ac-
tion the Government is taking so that this
difficully is reduced and the blood banks are
established in the near vicinity of local popu-
lation specially in hilly, backward and re-
mote areas. .

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L FOTEDAR):
We had in the first phase started develop-
ment of blood banks almost in all parts of the
country. But & has to be done in a very
phased manner. First we started in Delhi,
Calcutta, Madras and Bombay. Then we are
in the second phase. We are aided by blood
banks in major cities of the country where the
population is above five lakhs.
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Thenthe third things is that this year, we
will be having new 84 blood banks in the
country. So far as this area is concemed,
Sindhudurg, 1 will tell the hon. Member that
there also we have a blood bank and | am
told that it is doing some good work.

SHRI SUDHIR SAWANT: My second
supplementary relates to my constituency.
According to the information fumished by
the Government of Maharashira, facilities
for testing HIV infection have already been
established at the Civil Hospital, Sindhudurg.
Firstly, there is no Civil Hospital in my District
because there is rural hospital of 100 beds
capacity. But, in fact, it has been given only
50-beds. The Civil Hospital which has been
proposed is in a new location, whichis yetto
come up. Secondly, there is no blood-bank
in my district. | would ke to bring it to the
notice of the hon. Minister that there is no
blood-bank. | would like to ask the Minister
what action will betaken to ensure that a Civil
Hospital is established there and secondly,
the blood-bank which is not existing is pro-
vided at an early date.

SHRI M.LFOTEDAR: As per the infor-
mation given by the Maharashtra Govem-
ment, at Oras in Sindhu Durg Districtthere is
a Civil Hospital. They have a blood-bank_ it
is functioning and doing testing of blood. But
the number of blood-donors is very less. So,
for these areas, the backward areas or for
the small biood-banks or small hospitals, we
are proposing fo introduce a new system
called the Rapid Diagnostic Tests. it will be
cheap and it is not necessary that we must
have a blood-bank for donors of 20-30 at a
time. Only one man can come, at a time, he
is checked and the blood is taken. Further, it
is not necessary that he must be a very
trained person. He has to be given training
for one week or 10 days. In such areas ke
the Sindhu Durg these tests can be con-
ducted.

[Translation]

SHRIDAU DAYAL JOSHI: Mr. Speaker
Sir, | would fike to know from the hon. Minis-
ter whether Blood Banks have been set up in
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all the districts of the country. i not, by what
time it will be done? My second question is
whether it is a fact that the blood procured
from the Blood Banks is of the poor people
and in the absence of proper examination of
the blood, AIDS is spreading day by day?
What appropriate steps will the Government
take to control it? To what extent the blood
donation is being encouraged? | would like
to say that it is not being encouraged. Blood
donation is a great donation. What steps will
be taken to encourage people to donate
blood?

[English]

SHRIM.LFOTEDAR:1 wouldliketo tefl
the hon. Member that 372 more districts will
be covered where we will have blood-banks
inthe third phase starting from 1992-93. This
year, up to the end of March, as | said earlier,
we are going to have 84 more blood-banks.
So far as the professional donors are con-
cemed, they do not come under this cate-
gory. Like the Govemment hospital, volun-
tary organisations and the other organisa-
tions come under this category. We are not
going to accept any blood from any donor
unless itis proved to be safe and HIV positive
test is beding done at every place.

SHRI A. CHARLES: Sir, the working of
the blood-banks is very vital in saving the life
of the patients struggling for life. They have
1o be carefully monitored and protected.
There has been a shocking news item pub-
lished just two weeks ago which states that
thereis a report of the World Health Organi-
sation. That report says that by the end of
2000 A.D., 25 per cent of the people of this
country will be affected by AIDS. One of the
main reasons stated is that of indiscrininate
supply of infected blood to the blood-banks.
1 would lke to know from the hon. Minister
whether effective steps will be taken for
giving un-infected blood through the Gov-
emment-managed blood-banks and the pri-
vate blood-banks. | would also ke to know
whether the disposable syringes will be used
for the massive immunisation programme.
This is the other rbason. | would like to know
the reaction of the hon. Minister.
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SHRI M.LFOTEDAR: | must tell the
hon. Member that we are conscious about
the AIDS explosion that is taking place. That
is why, we have prepared a comprehensive
project for checking it We are getting about
Rs. 260 crores from the World Bank for
different programmes. So far as testing is
concemed, any donor, who gives bloodinin
any bank, we are making arrangements that
HIV positive test should necessarily be done
so that there is no infection and the infection
does not spread to any other areas.

[Transiation]

DR. LAXMINARAYAN PANDEYA: Mr.
Speaker, Sir, | would ke to submit to the
hon. Minister that there are several medical
institutions in the country functioning inde-
pendently and blood banks have been set up
to collect biood but they have not adequate
equipments, means and proper scientific
laboratories. Blood purchased from these
blood banks cause many diseases. Have
some norms been laid down which will have
to be fulfilled by those institutes before they
are made blood banks and ¥ they don't fulfil
those norms, the Government will not permit
them to become blood bank and even if they
are permitted, posshilities of spreading AIDS
and other diseases will always be there.
What is your opinion about it? | want assur-

[Engiish}

SHRIM.LFOTEDAR: | have taken note
of the suggestion made by the hon. Member.

New Drug for Treatment of Kala-Azar

+
*368. SHRI V. SREENIVASA
PRASAD:
SHRI GEORGE FERNAN-
DES:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the World Health Organisa-
tion proposes totry in India anewdrug forthe
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treatment of Kala-Azar which is more effec-
tive;

{b) if so, the details in this regard; and

(c) the reaction of the Government to
this proposal?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDARTHA): (a) to (c). A project for con-
amphotaricin Blipid complex has been initi-
ated in Patna Medical College and King
Edward Memorial Hospital, Bombay with
WHO support. The effectiveness and safey
of the drug would be determined on the
basisd of these trials.

SHRI V. SREENIVASA PRASAD: Mr.
Speaker, Sir, Kala-azar is a dangerous dis-
ease. k is also well-known as a killing fever
and it is worse than matarai. In fact, millons
of people were affected during per-second
World War and also at a later stage. Our
country did not have much resources to
combatthe menace of this virulent epidemic,
at that period of time. Then, one Dr.
U.N.Brahmachari, an ardent social worker of
the country, invented the medicine based on
Indian herbs and formulations fo control the
menace of Kala-azar.

Thersfore, | would ke to know from the
hon. Minister whether the Government have
any records and reference of the medicines
formulated by late Dr. U.N. Brahmachari, for
treatment of Kala-azar, which treated the
countrymen during the pre-second Worid
War period in this country.

MR. SPEAKER: If you have the infor-
mation, you can give it. Otherwise you can
collect it and give it.

THE MINISTER OF HEALTH AND

FAMILY WELFARE (SHRI M.LFOTEDAR:
I will collect it and send it fo the hon. Member.

SHRI V. SREENIVASA PRASAD: The
World Health Organization ) has se-

DECEMBER 17, 1991

OralAnswers 24

lected three countries-india, Kenya and
Sudan- for trial of a new Kala-azar drug and
the Bristal Squib Pharmacseuticals Company
had selected Patna as their trial zone in
India.

Therslore, | would like to know from the
hon. Minister the reason which influenced
the Government’s decision o allow World
Heakh Organizationto chosse Indiaas atrial
ground for a medicine developed in US.A.,
when no trial was allowed to be conducied in
U.S.A_ itseff. Why have they selected india
for this experimental purpose?

SHRIM.LFOTEDAR: Perhaps, the hon.
Members wants to know about the ampho-
tericin!

SHRI V. SREENIVASA PRASAD: No,

SHRI MLLFOTEDAR: In case the hon.
Member wants to know about the amphoter-
icin, | will reply to it. So far as any other drug
is concemed and why we are experimenting
on that, there are two reasons. One reason
is that it may be a cheap drug. The second
reason is that Kala-azar disease is in India
and people in séme of the States are suffer-
ing because of this disease. And it is already
a national problem in our country. if we do
any experiment, | think, there should be no
objection because some drugs are available
and we are importing some drugs from out-
side. In case, new drugs are avaiable at
cheaper rates, and in case experiment is
done successfully in India, | think, there
shouid be no objection.

[ Transiation]

. SHRI RAM NAGINA MISHRA: Mr.

Speaker Sir, through you, | would ke to
know and make a submission also.

ask your question.
-SHRI RAM NAGINA MISHRA: | am

making a submission also. Sir, this disease
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has spread widely in Gorakhpur and Deoria
and claimed thousands of lives. | had drawn
the attention of the hon. Minister towards it
and he had assured me to pay a visit to that
area. Wilithe new medicines which are being
invented to combat this disease be putto use
in Gorakhpur and Deoria which are the worst
affected areas.

SHRI M.LLFOTEDAR: | promise to the
hon. Member that after the Parliament ses-
sion is over | would visit Eastem U.P. in the
first two months of the new year. | have sent
the N.L.C’s team there to take stock of the
problem. The Government is prepared to
extend as much help as could be possible for
this.

SHRI RAM NAGINA MISHRA: | am
talking of Gorakhpur and Deoria.

[English]

SHRI M.LFOTEDAR: Gorakhpur,
Deoria or Azamgarh, | will go to every place,
where there is any such problem.

SHRI DIGVWAYA SINGH: The inci-
dence of Kala-Azar is because of a special
kind of mosquito. What the hon. Minister has
referred to is a line of treatment. Would the
hon. Minister consider some kind of a bio-
logical control of mosquito, so that the inci-
dence does not take place? The incidence
has been maximum in Bihar. The hon. Min-
ister has toured the affected areas through-
out the State of Bihar. Would the hon. Minis-
ter give his reaction, whether the State
Govemment did act responsily in the mat-
ter or not?

MR.SPEAKER: | would rather restrict
the Minister’s travelling everywhere unless
he developed immunity!

SHRI SOMNATH CHATTERJEE: Mos-
quitoes are afraid of ministers!

SHRI M.LFOTEDAR: | share the hu-
man suffering. | have anxiety for them and |
have become immune from any disease.
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So far as Bihar is concerned, | don't
want to make any adverse comment here. |
have already said in the presence of the
Chief Minister of Bihar that the arrange-
ments by the Bihar Government were not
adequate. Perhaps this could have been
controlled.

SHRIHARIKISHORE SINGH: How did
you assess the State ~>vernment?

SHRIM.LFOTEDAR: The Chief Minis-
ter, frankly speaking, admitted that there
was a lapse on the part of the State Govern-

. ment in controlling Kaia-Azar. Then we

decided to have some more thinking on the
problem. | assured the Chief Minister of
Bihar that DDT will be supplied to the State
for spraying purpose on time. We had made
an agreement that DDT will be supplied by
the end of this month. You will be happy to
know that whatever commitment we had
made, we have fulfilled them.

The second commitment that we had
made is that for the local indigenous drug we
are goingtoreimburse. We have gone a step
further and told the company to give us the
drug and we will give the money to the
company; but it is to be supplied free of cost
to the Government of Bihar. It is for the
Government of Bihar to use that drug to
control this thing.

The Prime Minister has been very kind
enough at that time to say that Pentamine
Viles which is to be imported from outside
should also be given free of cost to Bihar. |
made that commitment also that it should be
given free of cost to Bihar. We have fulfilled
our commitment.

The Chief Minister of Bihar had made a
public commitment before me on the first of
October 1991 that this disease will be de-
clared as a notifiable disease. He assured
me that on the 2nd of October the Govern-
ment will meet and take a decision. But, to
my surprise and disappointment the Chief
Minister has not responded favourably so
far. | seek the indulgence of the House and
the Members of Bihar to request the Chief
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Minister of Bihar to declare it as a notifiable
disease so that we will get the fullinformation
as to how many patients are there who are
suffering from Kala-Azar disease, so that
adequate arrangements could be made.

He has to fulfil other commitments. The
list is there. The State Government has not
been able to fulfil any of the commitments to
have the infrastructure ready for implement-
ing the decisions taken at the joint meeting
between me and the Chief Minister, between
the Health Secretary and the State Chief

Secretary.
[Translation]

SHRI RAM VILAS PASWAN: Mr.
Speaker Sir, there was no Kala-Azar before
1977. | had raised this issue in this House
when | was on the other side. | am thankful
to Raj Narainji for this who was the Health
Minister at that time and is no more now. At
that time, we had tried to prevent Kala-Azar
to some extent with the help of the W.H.O.
Later on, the Government was no serious
about it which resulted in the growth of Kala-
Azar. As Digvijayee Singhiji has rightly said
thousands of persons have fallen victim of
Kala-Azar. The hon. Minister had a meeting
with the Health Minister of Bihar and held
talks with him. | was also present in that
meeting. | can appreciate hisfeelingsthat he
is worried for this. He has visited Bihar in this
connaction. The patients are dying in the
midst of allegations and counter allegations
of both the Governments. | understand that
allegations and counter allegations would
not serve any purposae. ltis the responsibility
of the Central Government also to see how
to eradicate the disease. | would like to know
that during the lasttwoyears... (Interruptions)
| am making a very important submission. |
am not saying anything uncalled
for...(/Interruptions) Do you understand
anything or not? | want to put a question
directly to the Government whether it knows
as to how many people have died of Kala-
Azar in Bihar during the last two years and
what assistance the Central Government
has provided to the state Govemment to
check the spread of Kala-Azar so that not
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only the patient could be helped but also the
disease could be eradicated.

SHRIM.L.FOTEDAR: Mr. Speaker, Sir,

" 1do not want to level any allegation against

any Government.
[English]

| am stating the facts, as they are.
Whatever may be the fact, | do not want to
hide them from Parliament. The hon. Mem-
ber knows for himself that when the Health
Minister of Bihar met me in his presence, she
admitted the failure of the State Govern-
ment. Shri Pawan, | think you will agree with
me that she has admitted in your presence
and said that there was a failure of the State
Government.

[Translation}

MR. SPEAKER: What is the number of
victims and what help has been given?

[English}

SHRI M.L.FOTEDAR: According to the
information received, the number of cases
reported is, 44,432. The reason why | said
that it should be declare as notifiable disease
is this, that it gives an authority to every
person in the village to report this case even
to the quack, even to the doctor. Under law,
they can report. These are only the cases
reported; but there may be more cases.
During this year, the number of deaths is
652. In 1990, the number of cases reported
is 54.480 and the number of deaths is 589. In
1989, the number of cases reported is 30,903
and the number of deaths is 477.

All that we have to do is that, in the
months of February-March, we have to do
effective spraying in those areas which
become endemic due to Kala-Azar; then
second spraying has to be done during April-
May, so that the sand-fly is killed by spray-
ing. Once the sand-fly gets killed, then there
will be no Kala-Azar. So tar as the treatment
is concemed, we have toid the State Gov-
emment that whatever may be the cost, we
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are going to give that; but they must provide
the necessary things to implement them.

[Translation)

SHRIMATI KRISHNA SAHI: Mr.
Speaker, Sir, when the hon. Minister visited
Bihar and went round the hospitals, he had
said that those were stagger houses. His
statement that the hospitals of Bihar were as
good as slaughter house had appeared in
some sections of the press. Many people
have lost their lives due to Kala-Azar. |
challenge that he is giving fictitious figures.
Willthe Government conduct an enquiry into
it and submitits report here within one month?
The number of deaths is ten times more than
the figures he has given...(Interruptions):
The number of people affected is also ten
times more than the figures he has given.
The funds that were released have been
distributed among the officers of Bihar to-
wards their salaries. Will he hold an enquiry
into it....(/ntemruptions)...

MR. SPEAKER: Since the number of
deaths is much more, will you conduct an
enquiry into it?

...(Interruptions)...

SHRIMATIKRISHNA SAHI: Will he give
a report after the enquiry or not?

[English)

SHRI M.L.FOTEDAR: Sir, she asked
whether | have said that some of the hospi-
tals in Bihar are just like slums. | need not
repeat what | have already said in the pres-
ence of the Chief Minister. So, | need notsay
here. But she says whether any enquiry
would held into the matter?

[Translation]

Prior to the enquiry, it is very necessary
to check the spread of the disease. We will
hold an enquiry thereafter.

SHRI NITISH KUMAR: Mr. Speaker,
Sir, in response to the long reply given by the
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hon. Minster, | challenge the figures he has
given about the number of the victims of the
Kala-Azar. The hon. Minster has said that
the Central Government is prepared to give
every help. He has said neither the State
Government has necessary infrastructure
nor has it placed its demand. During 1982-
83, an action programme was prepared by
the action group of the Planning Commis-
sion. Dr. Harcharan Singh was its co-ordina-
tor. He had prepared separate action pro-
gramme for Kala-Azar in respect of affected
States viz. Bihar, West Bengal and Uttar
Pradesh. A provision of Rs. 10 crore had
been made inthe said programme to provide
medicines to people affected by Kala-Azarin
Bihar...(Interruptions)...This disease has
been spreading widely since 1980.

[English]

MR.SPEAKER: Please come to the
question now.

[Translation)

SHRI NITISH KUMAR: The action con-
sisted of officers from Planning Commis-
sion. ltwas notimplemented. (Interruptions)
| want to put the facts before the House that
it was neglected. Now the situation is that
there are patients in lakhs. How much Pen-
tamin is available for the patients who are
already hospitalised and how much has been
provided to Bihar after importing? (/nterrup-
tions) How much D.D.T. and Pentamin are
being provided for eradication of Kala-
Azar...(Interruptions)

SHRI M.L.FOTEDAR: Infrastructure is
to be provided to the State Government. At -
some places there are doctors and at some
places there are compounders (Interrup-
tions) Do not worry, | will satisfy you. They
required 28400 metric tonnes which we have
since sent. It is to be sprayed in the month of
February and March. | would like to know
this much only from the Bihar Governme: *
whether it has declared it as a notified dis-
ease or not. The second question is about
S.S.G. (interruptions) This we would give
them by 31st March, 1992. We are prepared
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to give them more if they needed but they
should activis their Government.

[English)
Kaundinya Wildiife Sanctuary
*369. SHRI MAHASAMUDRAM

GNANENDRA REDDY: Will the Minister of
ENVIRONMENT AND FORESTS bepleased
to state:

{(a) whether the Government propose to
included the Kaundinya Widlife Sanctuary in
the Project for conservation of elaphant
population;

{b} if so, the details thereof; and

{c) the steps so far taken to restore the
degraded habit of elephants?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (c). A

.Statement is laid on the Table of the House.

STATEMENT

(a) and (b). The elephant population in
Kaundinya Wildlife Sanctuary is a part of the
larger elephant popuiation of the proposed
Nilgiri-Eastern Ghat elephant reserve under
‘Project Elephant’. While finalising the de-
tails of the areas to be included in the above
reserve, the question of included in the
Kaundinya area will also receive due consid-
eration.

(c) The steps proposed to ba taken
under the 'Project Elephant’ for restoring the
degradation in elephant habitats are:-

(i) conservation and protection of the
habitats of viable elephant popula-
tions through reduction of biotic
pressures and plantation of suit-
able species;

(i} restoration of traditional corridors
linking the parts of the habitats
which were being used by the ele-
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phants for their migrant in the past;

(it}  reduction in dependence of people
on forests and securing improve-
ment in their living standards
through eco-development activities;
and

{iv) mitigationof man-elephantconfiicts
and ensuring people cooperation

in conservation measures.

SHRI MAHASAMUDRAM GNANEN-
DRA REDDY: Mr. Speaker, Sir, | want to
know from the Hon. Minister whetherthereis
any provision in the cenirally sponsored
scheme for providing assistance for State
Governments for payment of compensation
to the victims of elephant menacs.

¥ so, the detaiis thereof by stating its
almount and criterion for fixing up such an
amount, eic;

And if not, the reasons therefor.

SHRIKAMAL NATH: Thereis ascheme
for providing compensation to victims ofthose
who are attacked by wild slephants and a
certain amount have been paid in this re-
gard. Compensation which had been paid in
1989-90 was Rs. 1,01,000 and in 1980-91,
Rs. 38,960 has been paid. The Andhra
Pradesh Govemment pays Rs. 10,000 for
the kith and kin of those who have beenkilied
by elephants and Rs. 2,90,000 have already
been paid by the Andhra Pradesh Govem-
ment as compensation.

SHR!I MAHASAMUDRAM GNANEN-
DRA REDDY: | would iike to know whether
the Government have taken up short term
and jong term measurses to control different
types of depredations caused by slephant
herds especially in Chittoor district of Andhra
Pradesh so far. If so, | would like to know the
details thereof taking into account the meth-
ods adopted, measures undertaken to stop
migration from the forssts of Tamil Nadu and
Kamataka to Andhra Pradesh, attempts
made for restoration fo traditional elephant
habitat, etc.
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SHRI KAMAL NATH: Sir, Andhra

Pradesh has proposed to have an elephant
safari in the Thirumala Hills between Alipari
and Kalyani. The entire area would be sur-
rounded by elephant proof wall-cum-moat
over an approximate length of 26 kilometres.
Measures for improvement of habitat and
augmentation of water supply would also be
taken. The estimated cost of the project is
about Rs. 4.1 crores. There are other meas-
ures under various other schemes which are
being taken for the protection of elephant
habitat.

WRITTEN ANSWERS TO QUESTIONS

[English]

Uniformity in Administration of
Universities

*370. SHRI P.M. SAYEED: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether the Government propose to
bring uniformity in the administration of vari-
ous universities;

(b) ¥ so, the details of the scheme drawn
up for this purpose; and

(c) the time by which it is likely to be
implemented?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) There is no proposal under
consideration of the Central Government to
bring uniformity in the administration of
universities.

(b) and (c). Do not arise.
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Adulterated Gulal

*371. SHRI MADAN LAL KHURANA:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) whether attention of the Govern-
ment has been drawn io the news—item
captioned “Gulal can damage the eyes”
appearing in the Indian Express dated Feb-
ruary 27, 1991;

(b) if so, the facts in this regard;

(c) the steps taken or proposed to be
taken to ensure that only pure gulal is al-
lowed to be sold in the open markets;

(d) the number of gulal samples lifted in
1991 and how many of them were found to
be adulterated; an-!

(e) the action taken against thie p=. uns
responsible for supplying adulterated gulal
in the market?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDAR):
(a) Yes, Sir.

(b) As per the information available from
the National Society for Prevention of Blind-
ness (NSPB), ‘GULAL’ contains mica and is
generally adulterated with sand, brick power
and the like when sold in the market. While
smearing gulal at the time of playing Holi, the
colour powder can get into the eyes and
damage cornea leading to abrasions which
may lead to loss of sight.

(c) to (e). Gulal is not a ‘Cosmelic’ as
defined in the Drugs and Cosmetics Act. As
such the Ministry of Health and Family Wel-
fare do not control the sale of Gulal in the
open market. The hazardous aspects of its
use require public education and aware-
ness.
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Admission in Medical Colleges

“372. PROF. K.V. THOMAS:
SHRIJ. CHOKKA RAO:

Wil the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the number of approved medical
colleges, State/Union Territory—wise;

(b) the number of such colleges run
exclusively by private organisationsArusts
or individuals;

(c) the procedures followed for admis-
sion in different colleges;

DECEMBER 17, 1991
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(d) whether any uniform procedure has
been laid down for admission in such col-
leges;
(o) if s0, the details thereof:
(f) the particulars of medical colleges

charging capitation fee or enhanced fee for
admission; and

{(g) the steps taken to prohibit such
malpractices by these colleges?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDAR):
(a) There are 116 recognised medical col-
leges in the country. Details are as follows:

No. of recognised medical

States

Colleges

Andhra Pradesh

Gujarat

Himachal Pradesh

Jammu & Kashmir

15
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No. of recognised medical

States

Colleges

Orissa

Punjab

Rajastha::

Tamil Nadu

Uttar Pradesh

West Bangal

UNION TERRITORY
Delhi

Pondicherry

1

Total

116

(b) There are 16 recognised private
medical colleges.

(c) to (e). In its recommendation on
Graduate Medical Education, the Medical
Council of India has prescribed the criteria
relating to age, minimum educational quali-
fications, procedure for determining merit,
etc. for admission to medical colleges.

As per directions of the Supreme Court,
15% of the MBBS/BDS seats and 25% of
Post Graduate seats in the recognised
medical/dental colleges in the country are
filled up purely on merit determined on the
basis of all India entrance examination con-
ducted by the CBSE and AlIMS respectively.
While conforming to the criteria relating to
minimum educational qualifications, etc.
prescribed by the Medical Council of India,
each State/UT has its own procedure for
admission in the medical college under its
control, Selection of candidates for seats

allocated from the Central Pool is done by
the beneficiary StateUT/Central Ministries
in accordance with their own criteria and

procedure.

(f) As per the Medical Council of India,
25 medical colleges inthe country are charg-
ing capitation fee/enhanced fee.

(g) The Government propose to intro-
duce a Bill in Parliament to suitably amend
the Indian Medical Council Act.

Condition of Stadia
*373. KUMARI DIPIKA CHIKHLIA:
SHRI  CHETAN P.S.
CHAUHAN:

Wilithe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether a number of sports stadia
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belonging to the Union Government, State
Govemnments and autonomous bodies are
lying in dilapidated conditions;

. (b) whether there is any proposal under
consideration of the Government to hand
over these stadia to private parties for their
upkeep and maintenance and also for pro-
viding proper facilities to sportsmen;

(c) if so, the details thereof; and

(d) if not, the steps taken/proposedtobe
taken by the Government for proper mainte-
nance and utilisation of these sports stadia?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Sports is a subject in the State
List under the Constitution of india and the
Union Government has no direct control
over maintenance of sports stadia con-
structed by the State Governments and
Autonomous Bodies. No stadia of Union
Govermnment or of Sports Authority of India is
in a dilapidated condition.

(b) There is no such proposal under
consideration with the Government of India.

(c) Does not arise.

(d) Maintenance is the responsibility of
the institutions, who own the stadia.
National Commissions on Women
*374. SHRIMATI GEETA MUKHER-
JEE:

SHRI KAMLA
MADHUKAR:

MISHRA

Willthe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government have de-
" cided to set uptwo National Commissionson
women 10 assess the conditions of women in
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the country and f0 suggest remedial meas-
ures to protect their rights;

(b) if so, the details thereof;

(c)whetherthese commissions are being
set up under the National Women's Com-
mission Act, 1990; and

) (d) it not whether any other commission
is to be appointed under this Act?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (d). The Government have
decided to set up a National Commission for
Women under the National Commission for
Women Act, 1990 and also to set up the
office of the Commissioner for Women's
Rights. The Commission will consist of a
Chairman, 5 Members and a Member Sec-
retary. The main functions of the Commis-
sion shall be, inter alia, o investigate and
examine all matters relating to the
constitutional and legal safeguards provided
for women, to review the existing legisla-
tions, wherever necessary and 1o look into
the complaints and take suo moto notice of
matters relating to deprivation of the rights of
women, participate and advise on the plan-
ning process of the socio—economic devel-
opment of women and evaluate the progress
of the development of women. The details in
regard to the Commissioner for Women'’s

Finance of Konkan Rallway Project

*375. DR. LAXMINARAYAN PAN-
DEY:

SHRI ATAL

VAJPAYEE:

BIHARI

Will the Minister of RAILWAYS be
pleased 1o state:

(a) whether the Konkan Railway Corpo-
ration Limited had proposed to raise funds
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through issue of bonds for the Konkan Rail-
way Project;

{b) if so, the progress so far made inthis
regard;

(c) the contribution made by the State
Govemn. 't of Maharashtra, Goa, Karna-
taka and Kerala and by the Union Govern-
ment so far;

(d) whether such contributions have
been as par schedule;

(e) if so, the details thereof;

(f) it not, the reasons therefor; and

(g) the proposed time schedule of the
project?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Yes, Sir.

(b) Finance Ministry have approved of
the proposal. The modalities have not yet
been finalised.

{c) The contribution made so far by the
States and Union Govermnment are as
under:

Maharashtra Rs. 44.0 Crores
Goa Rs. 8.7 Crores
Kamataka Rs. 25.0 Crores
Kerala Rs. 7.0 Crores
Ministry of Railways Rs. 121.0 Cmres
(d) to (f). For the year 1991-92 the made by the State Governments:
following further contributions are yet to be
Goa Rs. 3.3 Crores
Kamataka Rs. 5.0 Crores
Kerala Rs. 5.0 Crores

(g) Barring unforeseen factors the proj-
oct is expected to be completed in about 4
years.

Adivasis in Rajgangpur Suffering from
T.B.

*376. KUMARI FRIDA TOPNO: Willthe
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether the Government are aware
of the fact that most of the Adivasis living
close to the Orissa Cement Limited Factory
at Rajgangpur are suffering from Tuberculo-
sis; :

(b) if so, the reasons therefor; and

(c) the remedial steps proposed to be
taken in this regard?
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THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM. L.FOTEDAR):
{a)to (c}. As perthe information furnished by
the State Government,at present in
Rajgangpur, 654 TB cases are under treat-
ment and the present prevalence raie of TB
is 2.5%. According to the expert opinion,
workers who are exposed tocement dustare
liable to develop mucous hyper—secretion
and obstructive air—way disease as cement
dust contains hazardous silicates which
cause Silicosis.

For the control of Tuberculosis, 10 TB
beds are available with one TB Clinic and
facilities of X—ray are also available in the
sub-divisional hospital, Rajgangpur. In
addition to this, 16 beds for TB patients are
available at ES! Hospital, Rajgangpur. The
Pollution Control Board, Orissa has sug-
gested for change of productive devices as
well as to put pollution control devices. The
cement factory has not complied with the
directives for which a case has been lodged
by the Pollution Control Board, Orissa be-
fore the Sub—divisional Judicial Magistrate,
Sundergarh. The case is sub—judica.

Air Linking of States and Union Territo-
ries

*377. SHRIC.P. MUDALAGIRIYAPPA:
Wil the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

{2) the names of the States and the
Union Territories not connected by air serv-

ices at present;

(b) whetherthe Government propose o
air link the same in the near futurs;

{c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-

DECEMBER 17, 1991

Written Answers 44

DIA): (a) Haryana, Sikkim and the Union
Territories of Dadra and Nagar Haveli and
Daman and Diu are presently not air linked.

{b) No, Sir.
(c) Does not arise.

{d) For commercial and operational
reasons it is not feasible to airlink these
states and union territories for the present.

Procurement of Drugs

*378. SHRI SANAT KUMAR MANDAL:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news item
appearinginthe Statesman, New Delhidated
November 23, 1991 regarding procurement
of drugs;

{(b) if so, the facts in this regard;

{c) the details of the existing machinery
in D.G.H.S. to verify the capability of the
suppliers to manufacture the product to the
stipulated specifications before placing bulk
orders with them;

(d) whether any trial tests of drugs pur-
chased from pharmaceutical units are held;

(e) if so, where and under whose super-
vision; and

{f) if not, the reasons therefor?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L.FOTEDAR):
(a) Yes, Sir.

(b) The Medical Stores Organisation of
the Directorate General of Health Services
follows the prescribed and well established
system of registration of manufactures from
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whom the drugs are purchased at competi-
tive prices, apart from making bulk procure-
ment through DGS&D.

(c) The Medical Stores Organisation
has got technically qualified personnel and
testing facilities for properly verifying the
capability of suppliers to manufacture drugs
according to the specifications.

(d) Yes, Sir.

(e) and (f). Each and every batch of drug
procured by the Medical Stores Organisa-
tion is subjected to test before acceptance
under the supervision of the competent au-
thority.

[Transiation]

Stadia and Sports Tralning Centres in
Bihar

*379. SHRI CHHEDI PASWAN: Willthe

OPMENT be pleased to state:

(a) whether the Government of Bihar
has submitted any proposal for constructing
stadia and sporis training centres in the
State;

(b) the action taken by the Union Gov-
emment thereon;

{c) the places where these are likely to
be constructed; and

(d) the estimated expenditure likely to
be incurred thereon?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) to (d). 5 proposals have been re-
ceived from Government of Bihar during the
lastthree years. A detailed Statement is laid

Minister of HUMAN RESOURCE DEVEL-  on the table of the House.
STATEMENT

S. NO. Name of the Project Estimated Cost Present Status

1. Sports Complext at Rs. 73.00 lakhs On Scrutiny it was found
Daltongan;j, Distt:— deficient. Sttaate Gowt.
Palamau. has been informed to

rectify the deficiencies.

2. Construction of Rs. 15.81 lakhs —do-
Stadium at Sandy’s
Compound
Bhagalpur.

3. Indoor Stadium Rs. 4.37 lakhs Total admissible assist-
(Gymnasium) ance, of Rs. 2.187 lakhs,
R.K. Mission Vidyapith, has been released.
Deogarh.

4. Sports Project Develop- Rs. 46.07 lakhs Central Govemment have
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S. NO. Name of the Project Estimated Cost Present Status
the project in-
ment Area (SPDA) at approved
Gumia. principle.
5. Stadium t Rokaro Rs. 37.00 lakhs Project was not found
Steel City. feasbie as per our exist-
ing norms and, therefore,
could not be considered
for Central assistance.
State Gowt. of Bihar has
been intimated to modify
the project and resubmit.
[English] mation is being collected and will be laid on
the Table of the Sabha.
incidents of Dacoities and Killings in
Trains (c) and (d). Alithese cases are reported

*380. SHRIMATI SUMITRA MA-
HAJAN:
SHRI RAM NARAIN BERWA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether incidents of dacoities and
killings in trains are constantly on the in-
crease;

(b) ¥ so, the number of such incidents
during the last three years, zone—wise;

(c) whether any inquiries have been
conducted;

(d) ¥ so, the action being taken by the
Govemment in this regard,and

(e) the amount of compensation, if any
paid to the victims of these incidents?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) and (b). Infor-

to, registered and investigated by the Gov-
emment Railway Police which functions
under the control of concemed State Gov-
emments.

(e) No compensation is payabie by the
Railway Administration in such cases.

Expenditure on Soclal Forestry Pro-
grammes

*381. SHRI GANGADHARA
SANIPALLI: Wil the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) the amount spent on the social for-
estry programmes during each of the last
three years, State-wise;

(b) whether any evaluation has been
made of the results achieved vis—-a-vis the
objectives and targets laid down; and

{c) ¥ so, the remedial action taken or
proposed to be taken 1o remove the deficien-
cies, ¥ any?
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THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) The
State—wise utilisation of funds for afforesta-
tion/tree planting activities underthe 20-Point
Programme, including Social Forestry, dur-
ing the last three years (i.e. 198889, 1989-
90 and 1990-91) is given in the statement
below.

(b) and (c). Studies and evaluation of
social forestry activities carried out in differ-
ent States reveal that these activities have
contributed to increase in biomass produc-
tion, employment opportunities and income
generation in rural areas, encouragement of
tarm-forestry/agro-forestry on private lands,
involvement of women and voluntary agen-
cies in the activities and strengthening of
infrastructure in the Forest Departments.

The ftotal target and achievement for
Programme for all the States put together
during the Seventh Five Year Plan is as
given below:

Target Achievement

8.6 million hectares 8.8 million hectares

Monitoring and evaluation of the affor-
estationftree planting activities is carried out
through the State Governments who have
their own arrangements for this purpose.
The State Governments have been advised
to strengthen the monitoring mechanisms
for ensuring improved results. Further, ac-
tion is being taken to carry out sample check-
ing of planting work done in the filed.
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(Rs. in lakhs)

Si.No. States/Uion Territories 1988-89 1989-90 1991-91
1 2 3 4 ]
25. West Bengal 3292.88 1462.44 2304.37
26. A & N Islands 259.50 112.95 96.21
27. Chandigarh 23.50 14.00 14.00
28. D & N Haveli 111.25 96.76 107.10
29, Delhi 45.00 275.99 109.48
30. Daman & Diu 85.50 14.53 13.95
31. Lakshadweep 7.25 10.50 19.60
32. Pondicherry 48.00 58.60 86.17
Total 58836.01 50687.54 61285.91
Tentative (i.e upto February' 91)
@ Not reported by State Governemt
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Operation Black Board

*382. SHRI BRAJA KISHORE TRI-
PATHY:
DR. JAYANTA RONGPI:

Wilithe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the total expenditure incurred by the
Union Government during the Seventh Five
Year Planto implementthe “Operation Black
Board” in the country, year-wise and
State—wise;

(b) the drop out rate and the steps
Government contemplate to check the same,
State-wise; and

(c) the details of the total expenditure
proposed to be incurred by the Union Gov-
ernment during the current financial year,
State—wise?

-THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The information is given in
Statement | below.

(b) According to information available,
for the country as a whole, the average drop
out rate of students in Classes | to V was
46.97% for 1987-88. State—wise figures for
drop—out rate are given in Statement |l be-

Written Answers 58

low. The main steps being taken to check
drop—out rate are:

(i) Improvement offacilities in primary
schools, inter alia, under the
scheme of Operation Blackboard;

(i)  Provision of part-time Non Formal
Educationfor school dropouts, girls,
working children who cannot at-
tend whole day schools and chil-
dren in habitations without school;

(i)  Establishment of District Institute
of Education and Training for im-
proving teacher effectiveness;

(iv) The provision of primary school
within 1 Km. walking distance from
all habitations with a population of
300. Inthe case of SC/ST habita-
tions , the norm is to include habita-
tions with population of 200; and

(v) Provision of incentives -to
socio—economically backward chil-
dren such as free uniform, free text
books, attendance scholarship for
girls mid-day meals, etc.

(c) State-wise allocations are made
when proposals are received from the State
Govermments/UT Administrations and sanc-
tioned. An amount of Rs. 100 Crores has
been made available for the Scheme of
Operation Blackboard during 1991-92. |
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STATEMENT §
Drop-out Rate at Primary Stage
S. No. Name of State/UT. 1987-88
1. Andhra Pradesh 55.03
2. Assam 55.01
3. Bihar 65.63
4. Gujarat 41.92
S. Haryana 27.32
6. Himachal Pradesh 28.63
7. Jammu and Kashmir 33.44
8. Kamataka 50.16
9. Kerala 439
10. Madhya Pradesh 41.04
1. Maharashtra 39.82
12. Manipur 71.67
13. Maghalaya 3235
14. Nagaland 35.45
15. Orissa 38.97
16. Punjab 3727
17. Rajasthan 52.25
18. Sikkim 59.86
19. Tamil Nadu 21.78
20. Tripura 58.65
21, Uttar Pradesh 47.65
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< Mo Name of StataUT. 1987-88
2 Wost Bongal 63.81
23 A & N Islands 2054
24 Arunchal Pradesh 58.63
25 " Chandigarh 478
2 D & N Haveli 36.14
27 Dethi 19.76
28 Goa, Daman & Diu 5.33
29 Mizoram 37.98
30 Lakshadweep 4.02
31. Pondicherry 5.59
Total 46.97
Navodaya Vidyalayas THE MINISTER OF HUMAN RE-

*383. SHRIMATI MALINI BHAT-
TACHARYA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) the percentage of the total education
budget spentby the Govemment onopening
of Navodaya Vidyalayas in the country dur-
ing each of the last three years; -

(b) the number of children from below
the poverty ine admitted in Navodaya
Vidyalayas during the above period,
State-wise; and

(c) the stepe taken by the Govemment
1o popularise the scheme among the rural
poor and to get them admilted in the Na-
vodaya Vidyalayas?

SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The percentage of expenditure
incuired on Navodaya Vidyalaya Scheme
out of the total Central Budget on education
during the last three years is as follows:

Year Percentage
1988-89 5.01
1989-90 5.1
1990-51 . 5.86

‘®) According to information gathered
from 223 Navodaya Vidyalayas in 1989-90
about 40% of students came from families

with an income below Rs. 6,000/- per an-
num.

(c) The scheme envisages admission in
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Navodaya Vidyalayas of at least 75% chil-
dren from rural areas. Wide publicity is given
through various media 1o apprise children of
the scheme to attract the talented ones from
rural areas.

[Transiation)

Food Served on Board by Indlan
Airlines

*384. SHRIYASHWANTRAOPATIL:
SHRI KARIA MUNDA:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whetherthe quality of food served on
board by Indian Airlines is sub—standard;

(b) if so, the reasons therefor;

{c) whether the Government have in-
vited tenders on competitive basis in this

regard; and

(d) it so, the details thereof and the
steps baing taken by the Government to
improve the quality of the food?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) Does not arise.

(c) Contracts for food served on Indian
Airlines flights are finalised only on the basis
of rates obtained against tender enquiries
and subsequent price negotiations, as con-
sidered necessary.

{d) The following steps are taken by
Indian Airlines to ensure the quality of food:

(i) Pre-flight quality chekes and peri-
odical inspection of catering estab-
kshments are undertaken by quali-
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fied catering staff to ensure quality
control; ’

(i) Periodical inspection of caterers’
establishment/units by medical
officers of Indian Airlines is done to
ensure maintenance of proper
hygienic conditions in the areas
where food is prepared, stored,
preset and loaded;

(i)  Punitive action is taken against the
caterers wheneverdeficiencies are
noticed.

[English]

Singing of National Anthem in Delhi
Schools

*385. SHRI GURUDAS KAMAT: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased 1o state:

(a) whether Delhi Administration has
directed all its schools to sing National An-
them before the beginning of classes;

(b) whether this direction has been
implemented by all the schools; and

(c) if not, the action proposed to be
taken to have this direction implemented?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRIARJUN
SINGH): (a) Yes, Sir.

(b) As per information given by the Delhi
Administration, no report regarding
non-implementation of direction has been
received by them.

(c) Does not arise.

Direct Raliway Line Between Humna-
bad and Hyderabad
4059. SHRIRAMCHANDRA VEER-
APPA: Will the Minister of RAILWAYS be
pleased to state:
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(a) whether there is any proposal to
construct direct railway line from Humnabad
to Hyderabad; and )

(b) if so, the details thereof and when it
is likely to be implemented? )

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not a.r_ise.

Train Accidents on Kodarma-Gaya
Section

4060. SHRIBHUVNESHWAR PRASAD
MEHTA: Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that one or two
train accidents generally take place every
month particularly at Gujhandi and Gurapa
between Kodarma and Gaya on the Grand
Chord rail line;

(b) whether a mafia group is involved in
looting railway goods worth lakhs of rupees
in each accident resulting in loss of crores of
rupees to railways every year; and

(c) # so, the effective steps taken/pro-
posed to be taken by the Government to
check such accidents and save the loss to
the Railways?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir. There were only 4
derailments between Gujhandi and Gurapa
stations on the Grand Chord section during
the first eight months of the current financial
year.

() No, Sk.

(c) Sbme of the important steps other-
wise being taken %o reduce accidents are
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induction of technical devices to aid the
human element, intensive and frequent in-
spections of sensitive installations, monitor-
ing the performance of critical safety catego-
ries such as drivers, guards and station
masters and patrolling of track etc.

Restructuring of Pay of Technical
Supervisors in Northern Railway

4061. SHRI TEJNARAYAN SINGH:
SHRI V.S. VIWJAYAR-

AGHAVAN:

Will the Minister of RAILWAYS be
pleased to state:

(a) the total number of Technical Super-
visors at present inthe Water Supply Depart-
ment of Northern Railway;

(b whether there supervisors are draw-
ing less pay than their counterparts in the
other Departments of Northern Railway;

(c) whether any case of restructuring of
pay of these supervisors is pending since
long;

(d) if so, the reasons therefor; and

(e) the time by which a decision is likely
to be taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) 5 (Two Inspector of Works
Grade |l in scale Rs. 1600-2660 and Three
Inspector of Works Grade —ill and scale Rs.
1400-2300).

(b) and (c). No, Skr.
(d) and (o). Do not arise. _
Profit earned by CONCOR.

4062. SHRI S.B. SIDNAL: Will the Min-
ister of RAILWAYS be pleased to state:
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(a) the profit eamed by the Container
. Corporation of India Limited since its estab-
lishment in 1989-90;

(b) the turnover of CONCOR during the
year 1989-90 and 1990-91; and

(c) the details of inland Container De-
pots taken o.er by the CONCOR.

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) The posttax profit earned by
the Container Corporation of India Ltd. in
1989-90was Rs. 14.06 lakhs and in 199091
it was Rs. 541.49 lakhs. .

(b) CONCOR’s tumover was Rs. 9.97
crores during 1989-90 (November 1989 to
March, 1990) and Rs. 32.23 crores during
1990-91. )

(c) Operationand management of seven
Inland Container Depots. viz. Guntur, Delhi,
Bangalore, Anaparti,Amingaon, Coimbatore
and Ludhiana was taken over from Indian

Railways by the Container Corporation of
India Ltd. with effect from 1.11.1989.

4063. SHRIRAJNATH SONKAR SHAS-
TRI:  Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item,
“wife's death due to callousness” appearing
inthe Indian Express dated October21,1991;
and

(b) if so, the facts thereof and the action
proposed to be taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARA DEVI
SIDDHARTHA): (a) and (b). Yes, Sir. The
Govemnment of Madhya Pradesh had con-
ducted an inquiry headed by a Principal
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Secretary to the State Government. The
Enquiry Report has not revealed any cal-
lousness or negligence on the part of the
local Administration in providing medical
assistance.

Dr. RML Hospital has informed that
Justice Kuldip Singh had no complaint re-
garding lack of oxygen.

As regards Chief Justice P.N. Bhagwati,
it has been informed that a single blood
sugar report cannot declare anyone as a
diabetic patient or as a non—diabetic patient
for blood sugar status may fluctuate due to
variousfactors like withdrawing time of blood,
original blood sugar level, time of admini-
stration of drug, any associated disease
condition patient may be suffering from like
infection, etc.

[Translation)

Bungling in Vayudoot

4064. SHRISANTOSHKUMAR GANG-
WAR: Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the newsitem ap- .
pearing in Dainik Jansattadated October 31,
1991 regarding bungling in Vayudoot; and-

(b) if so, the facts there of and action
being taken by the Government in this re-
gard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Yes, Sir.

(b) The allegations made against some
officials of Vayudoot Limited have been in-
vestigated by the management. Allegations
were substantiated only in regard to the
issue of ‘No Objection Caertificate’ in which
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action hasbeentaken againstthe concerned
official.

[English)
Medical Faciiities o Fresdom Fighters

4066. SHRI BHUWAN CHANDRA
KHANDURL: Wi the Minister of HUMAN
ANDFAMILY WELFARE be pleased tostate:

{a) whether there is any proposal to
expand medical facilities to freedom fight-
ers; and

(b} if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMLY
WELFARE (SHRIMAT! D.K. THARA DEVI
SIDDHARTHA): (a) and (b). Free medical
facilities have already been provided in the
Central Govemment. Hospitals to the free-
dom fighters and their dependents. All the
State Governments have also been re-
quested 10 provide similar facilities to the
freedom fighters and their dependents in the
hospitals run by them. CGHS facilities have
also been extended to freedom fighters and
members of their family receiving Central
Pension under the Swantantra Sainik Sam-
man Pension Scheme.

Setting up of Medical Sub—Centres
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opened in rural areas during the Seventh
Five Year Plan, State—wise; and

(b) the details of steps taken for extend-
ing medical facilities to rural areas?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) 46,337 Sub—Centres had
opened in rural areas during the 7th Five
Year Plan. The Statement | showing the
State-wise position is given below.

(b) During the 7th Five Year Plan 9831
Primary Health Centres and 1096 Commu-
nity Health Centres had been established.
The State wise position of number of primary
health centres and community health centres
established during the 7th Five Year Plan is
given in Statement li below.

it was proposed to have one sub—centre
for 5,000 population in plain area and 3,000
in hilly and tribal areas; one primary health
centre for every 30,000 population in plain
area and for 20,000 population in hilly and
tribal area and one community health centre
for 80,000-1,20,000 population. At the vil-
lage level one Village Health Guide for every
1,000 population and one Traditicnal Birth
Attendant (Dai) for the same was proposed.

There is a target to establish 795 pri-
mary health centres and 268 community
health centres during =1991-82. Due to

4067. KUMARIVIMLA VERMA:Wilithe  financial constraints additional sub~centres
Minister of HEALTH AND FAMILY WEL-  could not be sanctioned during 1991-82. &
FARE be pieased to state: is also proposed to train 10,000 Dais during

1991-92 1o provide MCH and Family Wel-

(a) the number of medical sub-centres  fare services at the village level.

. STATEMENT |

Sl No. State/UTs

1. Andihwa Pradesh 1785

2. Asunachal Pradesh 100
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SL No. StateUTs

3. Assam 3399
4 ' Bihar 6500
s. Goa 10
6. Gujarat 1564 °
7. Haryana ’ 708
8. Himachal Pradesh 550
9. J&K 851
10. Kamataka 2829
1" Kerala 2824
12, Madhya Pradesh 5295
13. Maharashtra 2857
14 Manipur 19
15. Meghalaya 98
16. Mizoram 58
17. Nagaland 68
18. Orissa 1299
19. Punjab 250
20. Rajasthan 4210
21 Sikkim 50
2. Tamil Nadu 2821
23 Tripura 242

24. Uttar Pradesh 6000
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Si. No. State/UTs

25. West Bengal 1773
26. A & N Islands 66
27. Chandigarh -
28. D&l! Haveli 15
29. Daman & Diu 16
30. Delhi -
31. Lakshadweep -
32 Pondicherry -

Total 4637

Source. Bulletin on Rural Health Statistics in India for the quarter ending June,

1991 Dte. G.H.S., Ministry of Health & Family Welfare.

STATEMENT i
st.'No. StateUTs PHC CHC
1. Andhra Pradesh 728 19
2, Arunachal Pradesh 28 6
3. Assam 203 44
4 Bihar 1205 46
5. Goa 7 2
6. Gujarat 396 113
7. Haryana 203 39
8. Himachal Pradesh 84 7
9. JakK 143 14
10. Kamataka 768 48
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Sl. No. State/UTs PHC CHC
11. Kerala 687 50
12. Madhya Pradesh 501 114
13. Maharashtra 107 136
14. Manipur 37 3
15. Meghalaya 39 -
16. Mizoram 16 4
17. Nagaland 12 2
18. Orissa 440 25
19. Punjab 330 58
20. Rajasthan 600 110
21. Sikkim 2 - Nil
22. Tamil Nadu 950 42
23. Tripura 17 5
24, Uttar Pradesh 1934 143
25 West Bengal 372 64
26 A&N islands 10 2
27 Chandigarh - -
28 D&N Havel 2 -
29. Daman & Div 2 -
30 Delhi - - -
31 Lakshadweep - -
32. Pondicherty 8 -

Total 9831 1096

Source : Bulletin on Rural Health Statistics in India for the quarter ending June,
1991, Dte. G.H.S. Ministry of Health and Family Welfare.
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National Wasteland Development
Project

4068. SHRI CHITTA BASU:
KUMARI VIMLA VERMA:

Wil the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether corporate sector, business-
men and other agencies have beeninvited to
develop the wastelands;

(b) if so, the details thereof; and

{c) the details of the plans of the Gov-
emment to provide necessary help 1o the
landiess who are presently using the waste-
lands in different States, particularly in
Madhya Pradesh?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a) and (b). An
important objective of the National Forest
Policy, adopted in 1988, is fo increase sub-
stantially the forest/tree cover in the country
through massive afforestation and social
forestry programmes, especially on all de-
nuded, degraded and unproductive lands.
and institutions should be motivated and
facilitated to undertake tree-farming on their
own lands, and that, as far as possile,
needed raw material preferably by establish-
ing a direct relationship with the individuals
who can grow the raw material by suppotting
harvesting and transport services, elc.

2. Inpursuance of the Policy provisions,
action has been initiated on the following
fnes:

@) Promoling farm forestry/agro-for-
estry on people’s own lands with a
view 10 meeting the domestic as
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well as the industrial and wban
requirements.

(i) . Seiting up decentralised people’s
nurseries in order to provide self-
employment in rural areas and to
make available quality seedlings of
species desired by peopie locally.

(if) Advisingthe State Governmentsto
review and relax appropriately the
eXisting restrictions on felling and
transport of trees grown on private
lands.

(iv) Setting up of Tree Growers’ and
Farm Forestry Cooperatives in
States kke Uttar Pradesh, Madhya
Pradesh, Gujarat, Andtira Pradesh,
Rajasthan, Orissa and Kamataka.

(v) Faciltating the flow of institutional
credi for undertaking afforestation
and tree-planting activities on pri-
vate lands.

(vi) Setting up of the National Fund for
Afforastation (contributions to which
aftract tax relief) in order 1o provide
a mechanism to enable people to
participate in the national effort of
afforestation and wastelands de-
velopment.

(vi) Allowing village communities ©
share in the usufruct of degraded
forest lands that they agree to pro-
tect and develop.

(vii) Providing financial assistance to
Voluntary Agencies to undertake
afforestation and wastelands de-
velopment activitias on private and
public lands.

(c) AfiorestationAree planting and waste-
lands development activities, includingthose
mentioned in reply to part (b) above, helpthe
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landless specially through the employment
generated by the engagement of labour to
cany out the work. Allowing village commu-
nities to share in the usufructs of degraded
forest lands which they agree 1o protect and
develop also confers benefits on the lan-

dlesspersons. Itis proposedto substantially

expand such activities, with emphasis on
employment generation, during the Eighth
Five Year Plan, which is under finalisation.

The programme covers Madhya Pradesh

already.
Rall Gates in Kangra Valley

4069. SHR1 D.D. KHANORIA: Will the

" Minister of RALLWAYS be pleased to state:

(a) whether the requests for opening rail
gates in Kangra valiey of the Northem Rail-
- way have been received;

(b) i so, the number of rail gates pro-
posed to be opened on this section where
the roads have akready been constructed,
and

(c)ﬂ\eaaionptnposedtobetdt.enh
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) The State Govemment has re-
quested for gates at eleven locations.

(c) The Railways will provide the de-
sired facility after the State Govemment
consents fo bear the initial as well as recur-
ting cost involved and makes necessary
deposits, as per rules.

Modermnisation and Expansion of
Hosphtals

4070. SHRI DHARMABHIKSHAM:
SHRIMATI VASUNDHARA
RAJE:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether there is any proposal for the
modemisation and expansion of some hos-
pitals in some selected States with World
Bank assistance; and

(b) if so, the details thereof, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMLY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) and (b). Proposals have
been received by the Govemnment from the
State Govemments of Andhra Pradesh,
Kamataka, Madhya Pradesh, Uttar Pradesh
and West Bengal seeking assistance from
World Bank for modernisation.and expan-
sion of Secondary level Hospitals at District/
Talk level A statement indicating the
amount and activity proposed with World
Bank assistance, State-wise is as under:

S. No. Name of the Siates Assistance sought Proposed activities

(Rs.in crores)
1.  Andhra Pradesh 236.70 Development of Secondary
level Hospitals, 10 Base
Hmpus.mdisasbrnld
" ‘fraining centre and one T.B.”

Hospital.




87 Written Answers

DECEMBER 17, 1991

Written Answers 88

S. No. Name of the States

Assistance sought Proposed activities

(Rs.in crores)

172.00

263.00

4.  Uttar Pradesh 169.75

5. West Bengal 200.03

Development of Secondary
"level Hospitals by addition of
13475 beds and establish—
ment of 30 bedded maternity

hospitals.

Development of Secondary
level Hospitals by providing
21370 additional beds.

New Secondary level Hosp—
ftals in six districts and
completion of 7 incompleted
hospitals.

Upgradation of Secondary

level Haspitals and improve-

ment of services and diagno-

stic facilities in selected

districts of sub—divisional
hospitals.

NR! assistance for Coaches/Wagons
mnufacturing -

4071. SHRI GOP! NATH GAJAPATHI:
Willthe Minister of RALWAYS be pleasedto
state:

(a) whether the Govemment have a
proposal to manufacture wagons and
coaches with Non-Resident Indians’ invest-
ment;

(b) # so, the total number of coaches
and wagons proposed 10 be manufactured
per annum and the number of coaches pro-
posed 10 be manufactured with NRI assis-
tance;

{c) whether any response have been
received from the NRT's in this regard; and

(d)if s0, the action proposedto be taken
by the Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN):(a) No, Sir.

. (b) Does not arise.
{c) No, Sir.
(d) Does not arise.
[Transiation]
Pollution by industries
4072. SHRI GOVINDRAO NIKAM: Wil

the Minister of ENVIRONMENT AND FOR-
ESTS be pleased 10 state: )
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(a) whether the Government have con-
ducted any survey of the industries creating
environmental poliution,

(b) if so, the number thereof, State—
wise;

(c) the steps proposed to be taken by
the Government for maintaining the environ-
mental balance;

(d) whether there has been an increase
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in the temperature due to the environmental
imbalance; and

(e) if so, the steps proposed to be taken
by the Government in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Yes, Sir. Asurvey inrespectof 17 categories
of heavily polluting industries has been made.
State—wise details of these are as follows:

1. Andhra Pradesh

2. Bihar

3. Haryana
4. Goa

5. Gujarat

6. Himachal Pradesh
7. Kamataka
8. Kerala

9. Madhya Pradesh

10. Maharashtra
11.  Meghalaya
12. Orissa

13.  Punjab

14. Rajasthan
15.  Tamil Nadu

16. Uttar Pradesh

17. West Bengal

303

67

101

183

37

79

411

-t

& & %

129
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18. U.T. of Pondicherry 1

19. U.T. of Delhi 5

20. U.T. of Daman, Diu, Dadra & Nagar Haveii 6

(c) The steps taken by the Government tation of sewagg/drainage system

for maintaining environmental balance in- and treatmentof sewage havebeen
clude the following: taken up.

(i) Effluent and emission standards (ix) A scheme has been initiated to
have been prescribed under the assist clusters of small scaleindus-
Environment (Protection)Act, 1986. trial units for setting up common

effluent treatment plants.

(i) Ambient air quality standards have
been evolved.

(i) A network of ambient air and water
quality monitoring stations has been
set up.

(iv) Environmental guidelines have
been evolved for siting and opera-
tion of industries.

(v) Industries have been asked to
comply with consent requirements
of the State Pollution Control Boards
to keep the discharge of effluent
and emission within the stipulated
limits.

(vi) Industries have been directed to
instal necessary pollution control
equipment on a time bound basis
and legal action is taken against
the defaulting units.

(vii) 17 categories of heavily polluting
industries have been identified and
these industries have been asked
by the State Governments to com-
ply with the effluent/emission stan-
dards.

(vii) Schemesforconstruction/augmen-

(x) Fiscal incentives are provided for
installation of poliution control
equipment and shifting of pollution
industries from congested areas.

(xi)y Gross and mass emission stan-
dards for all vehicles have been
notified under the Motor Vehicles
Rules, 1989.

(xii) Publicawareness campaigns have
been launched.

(d) There is no Scientific evidence to
establish conclusively that there is increase
in temperature in India due to environmental
imbalance.

(e) Does not arise.
[English}

Job Reservation for Gas Victims in
Bhopal

4073. SHRI SUSHIL CHANDRA
VERMA: Will the Minister of RALWAYS be
pleased to state:

(a) whether there was any provision of
reservation for the gas affected people in
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Bhopal Coach Repair Factory upto Decom-
ber 30,1990;

(b) wether the Union Government
propose 10 extend the period of reservation
since Bhopal city is still affected by gas; and

{c) ¥ so, the period upto which the res-
ervation is likely to be extended?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILLWAYS (SHRI MAL-
LIKARJUN) (a) to {c). Yes, Sir. The currency
ofthese reservation orders has recently been
extended upto 31.12.91.

[ Transtation]

Schemes for Sports development in
Rajasthan

4074. SHRI KUNJEE LAL: Wil the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) the number of proposals regarding
promation of sports received from the Gov-
emment of Rajasthan and other organisa-

(b) the number of schemes approved so
far and the number of schemes still under
ideration;

(c) whether there is any scheme for
district Sawai Madhopur also; and

(d) i so, the details thereof?

L4

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN

SINGH): (a) Eight.

() Nil. Deficiencies noted in all the 8
cases have been communicated to Govemn-
ment of Rajasthan for rectification.

(c) No, Sir.

(d) Does not a'ise.

C.G.H.S.Dispensary in North-West
Delhi

4075. SHRI SOMABHAI PATEL: will
the Minister of HEALTH AND FAMILY
WELFARE be pleased 1o state:

(a) whether the Government propose to
open a C.G.H.S. dispensary in North-West
fit of the residents of ten newly constructed
housing soceities there;

(b) i so, when and ¥ not, the reasons
therefor;

(c) whether the Government have re-
ceived any proposal from cooperative group
housing society in this regard; and

(d) ¥ so, the steps being taken by the
Govemment thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) No, Sir.

(b) Priority is given to the opening of
Central Government Health Scheme dis-
pensaries as per target allotment based on
the concentration of Central Government
employees in an area. Due to financial
constraints, it is not possible to consider the
opening of a C.G.H.S. dispensary at Sansad
Vihar.

(c) Yes, Sk.
(d) in view of the position explained in

(b) above, it is not possiile to establish the
dispensary at Sansad Vihar inmodiately
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Students in Andaman and Nicobar
Islands

4076. SHRI MANORANJAN
BHAKTA:
SHRI GUMAN MAL LODHA:

Wilithe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the total number of students as on
31st October, 1991, medium-wise segre-
gating Primary, Middle, High and Senior
Secondary Schools in the Union Territory of
Andaman and Nicobar Islands;

(b) whether any of such categories of
schools are under—staffed; and

(c) i so, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) 1o (c). The information is being
collected and will be laid on the Table of the
Sabha

Sub-Standard material for Hospital
building

4077. SHRI JEEWAN SHARMA: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether attention of the Govein-
ment has been drawn to the news—item
“sub-standard material for hospital building”
appearing in the ‘Tribune’ dated September
9, 1991; and

(b) i so, the facts thereof and the steps
proposed to be taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
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SIDDHARTHA): (a) and (b). Yes, Sir. How-
ever, there is no substance in the report.

“Sanjay Gandhi National Park Bombay”

4078. SHRI RAM NAIK: Will the Minis-
ter of ENVIRONMENT AND FORESTS be
pleased to state:

(a) the normms for declaring a park as
National; and

(b) the reasons for not declaring the
Sanjay Gandhi National Park at Borivii, near
Bombay as National Park?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) Under the
Wildlife (Protection) Act, 1972, the State
Governments are empowered to declare an
area, by reason of its ecological, faunal,
floral, geomorphological, or zoological asso-
ciation or importance, as national park for
the purpose of protecting, propagating or
developing wildlife therein or its environ-
ment.

() The Government of Maharashtra,
through their notification dated the 4th Feb-
ruary, 1983 issued under section 35 of the
Wildlife (Protection) Act, 1972, have de-
clared their intention to constitute the Sanjay
Gandhi National Park, Borivii, in the Bombay
Suburban and Thane Districts. The Final
Notification under the above section of the
Act, which can be issued by the State Gov-
emment only after the rights existing in the
area constituting the National PRark have
been inquired into and extinguished has not
yet been issued.

Quality Control by Drug Companies

4079. SHRI ARJUN CHARAN SETHIL:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:



87  Written Answers AGRAHAYANA 26, 1913 (SAKA)

(a) the names of the finished medicines
for which manufacturing loan licence was
granted to a number of companies;

(b) whether each of these units possess
un—utilised capacity of formulations;

(c) whether small scale units do not
possess the required quality control and
testing facilities;

(d) whether any such cases have come
to the notice of the Government; and if so,
the action taken thereon;

(e) whether the Government and State
Drug Authorities made any inspection of
these units before granting the loan licences;
and

(f) i so, the details thereof during each
of the last three years?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) Under the provisions of
the Drugs & Cosmetics Act, 1940, and Rules
thereunder, the State Drugs Controllers are
the licensing authorities who give permis-
sion for the manufacture of finished formula-
tions to the loan licensees. There are about
8,000 loan licensees in the country.

(b) The loan Rcence is granted by the
consideration the unutilised capacity of the
principal manufacture to manufacture for-
mulations.

(c) and (d). Under the provisions of the
Drugs & Cosmetics, Rules 1945, every
manufacturing firm if required to have its own
testing laboratory to test raw—materials and
finished products manufactured by it. The
State Licensing Authority is also required to
satisfy itself by inspecting the premises be-
fore the licencs is granted or renewed.
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The State Drugs Inspeciors check the
quality of drugs manufactured in their States
by drawing random samples.

Whenever a drug is found to be
sub-standard on test, action like suspen-
sion/cancellation of licence and /or prose-
cutation is launched by the State Drugs
Controller as per the provisions of the Drugs
& Cosmetics Act.

(e) and (f). Licences to manufacture
drugs are granted by the licens authority
after carrying out inspection of the premises
and only after satisfying that the conditions
of licence are fulfilled by the applicant.

Timings of Mahalaxmi Express

4081. SHRI PRAKASH V. PATIL: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the Government have re-
viewed the arrival and departure timings of
Mahalaxmi Express from Bombay to Miraj
and vice-versa 1o ensure convenience of
passengers; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAWLWAYS (SHRI MAL-
LIKARJUN): (a) and (b). The existing timings
of Mahalaxmi Express are considered con-
venient to the present usars.

induction of Population Education

4082. SHRI B. DEVARAJAN: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether the Govemment prapose to
include the topic of Family Planning in the
syllabus of School Education, Aduk Educas
tion and Vocational eduction;
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{b) if so, the details thereof; and

(c) ¥ not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). The small Family norm
has been included as one of the too~=s of
Population Educationintegratec nihe - ~ool
syllabi and the materials in .se  Adult
Education Programmes. In additor, rain-
ing materials under the Aduk Education
Programme includeamessages on respon-
sbie parent-hood, right age of marriage,
population growth and environment, popula-
tion and development. Health related
courses have been provided in the Voca-
tional Stream at the Higher Secondary stage.

Contraceptive Pili

4083. SHRI PARASRAM BHARDWAJ:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether a law—does contraceptive
pill for use by women conforming to intema-
tional standards has recently been launched
under the Contraceptive Social Marketing
Programme;

(b) if so, the details thereof including the
side effects, ¥ any; and

(c) the steps taken or proposed to be
taken for its poputarisation in rural areas?

THE MINISTER OF STATE IN THE
MINISTERY OF HEALTH AND FAMILLY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) and (b). Low dose con-
traceptive pills for women, containing 0.30mg
of di-nomestrel and 0.03 mg of Bthinyl
oestradiol per tablet, have been introduced
in the contraceptive Social Marksting Pro-
gramme under National Family Weltare
Programme. These pills are avaiabie under
brand names Mala-D, ECROZ & PEARL.

DECEMBER 17, 1991

Written Answers 100

While Mala-D is sold throughout the country
by selected pharmaceutical Marketing com-
panies at a consumer price of Rs. 2/- per
cycle, other brands are sold by selected
Voluntary Organisations in some States at
prices fixed by the concemned Voluntary
Organisati

Some of the common side effects are
nausea, vomitting, giddiness breast tender-
spotting and breakthrough bleeding. Some
of these symptoms will disappear with the
continued use of the pills.

(c) in addition 1o advertising Mala-D in
Mass Media through out the country, the
associated marketing companies and Vol-
untary Organisations are encouraged to
increase the sales in the country including
the rural areas.

Besides, low dose oral contraceptive
pilis are also available under free distribution
scheme under the brand name Mala—N which
are distributed through governmental ma-
chinery i.e. Family Welfare Centres/
Sub-entres/Workers and some

non—governmental/Voluntary Organisations
in the urban a. well as rural areas.

Augmentation of Lumding-Badarpur
Section

4084. SHR1 UDDHAB BARMAN: Wil
the Minister of RAILWAYS be pleased %0
state:

(a) whether the Dihaku area on the
wmeadawsednnsmm
ward (sinking);

(b) ¥ so, the steps being taken in this
regard;

- {c) whether there is any plan %
strengthen the entire railway tracks from
Lumding to Badarpur and Sichar; and



101 Written Answers ~ AGRAHAYANA 26, 1913 (SAKA)

(d) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) There is no sinking of Dihaku
Station. Train operation is normal.

(b) Does not arise.

(c) and (d). The tracks are maintained to
have requisite strength for the loads on the
line; as such there is no plan for strengthen-
ing the section.

Damage to Lines in Andhra Pradesh

4085. SHRI R. SURENDER REDDY:
Will the Minister of RAILWAYS be pleasedto
state:

(a) whether due to the natural calami-
ties in Andhra Pradesh a number of railway
tracks have been affected and property of

railways damaged;

(b) i so, the total length of railway lines
damaged and the total loss suffered by the
railways; and

(c) the efforts being made to restores
these tracks early?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(®) Railway line at different locations,
aggregating to 500 in length, was damaged.
Loss due to damage to Railway assets has
been estimated as Rs. 2.50 crores approxi-
mately.

(c) The damaged Railway track has
been restored.
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[Translation]

News Caption “Dakshin Africa Ki Team
Bina Visa Ke Aayee Thee”

4086. SHRI BARELAL JATAV: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news—item
captioned, “Dakshin Africa Ki Team Bina
Visa Ke Aayee Thee” appearing inthe Dainik
Jagaran dated November 18, 1991; and

(b) if so, the facts in this regard ad the
reaction of the Government thereto?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) Government had granted a group
landing permit for a period of 15 days to the
members of the South African Cricket Team,
media men and other delegates to facilitate
their entry in view of the paucity of time.

[English)

Performance of Adivasi Boys of Ranchi
in Hockey Tournaments

4087. SHRI PIUS TIRKEY:
SHRI GOVINDA CHANDRA
MUNDA:

Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government propose to
openv/establish a coaching institute/centre
for Hockey in Ranchi in view of excellent
performance by the AdivasiBoysofthe area
in National Junior Hockey Toumaments
during the last five years.

(b) if so, when it is proposed to be
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started to encourage tribal sports talent;
and

(c) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The Sports Authority of india
have already established a Centre for talent
spotting and nurturing in Hockey at Ranchi
under the Special Area Games Scheme of
SAl in 198788.

(b) and (c). Under the Special Area
Games Scheme of SAl, the SAl has selected
24¢tribal boys and 18 tribal girls of the Chhota
Nagpur belt and have been providing them
educationalivocational training, diet, coach-
ing and Sports Science back-up, etc.

[Translation]
Recruitment of Clerk Grades

4088. SHRI DHARAMPAL SINGH
MALIK: Will the Minister of RAILWAYS be
pleased to state:

(a) the Board—wise details of the differ-
ent clerk grade examinations conducted by
the Railway Recruitment Boards during the
year 1990 and 1991 till date;

(b) whether the results of those exami-
nations are published in the newspapers;
and

(c) # so, the dates and names of the
newspapers in which the results of the ex-
aminations were published?

THE MINISTER OF STATE IN THE
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MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) : (a) to (c). The information is
being collected and will be laid on the Table
of the Sabha.

Theft Cases in Archasological Muse-
ums

4089. SHRI DAU DAYAL JOSHI: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) the names of places where archaeo-
logical museums are situated and categori-
sation thereof;

(b) the number of cases of thefts in
these museums during each of the last two
years; and

(c) the action taken by the Government
thereos

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The Archaeological Site Muse-
ums under Archaeological Survey of india
which form an Integral part of centrally pro-
tected sites and monuments are listed as
Statement below.

(b) and (c). Two cases of theft have
been reported during the last two years at
the site museums of Nagarjunakonda and
Sanchi.

Eight objects stolen from Nagarju-
nakonda have been recovered. One copper
bell from Sanchi Museum was reported
missing. The matter has been referred tothe

Investigating Agencies.

STATEMENT
List of Archaeological Museum

1.  Indian War Memorial Museum

2. Red Fort Museum

Red fort Delhi
—do- —do—-
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3. Purana Qila Museum New Delhi New Delhi
4. Samath Museum Samath U.P.
§. Taj Mahal Museum Agra U.P.
6. Ro-ar Museum Ropar Punjab
7. Kalibangan Museum Kalibangan Rajasthan
8. Sanchi Museum Sanchi M.P.
9. Khajuraho Museum Khajuraho M.P.
10. Gwalior Museum Gwalior M.P.
11.  Chanderi Museum Chanderi M.P.
12. Nalanda Museum Nalanda Bihar
13. Vaishali Museum Valshati Bihar
14. Bodhgaya Museum Bodhgaya Bihar
15. Ratnagiri Museum Ratnagiri Orissa
16. Konark Museum Konark —do—
17. Fort. St. George Museum Madras Tamil Nadu
18. Amaravati Museum Amaravati AP.
19. Nagarjunakonda Museum Nagarjuna Konda AP.
20. Chandragiri Museum Chandragiri AP.
21. Kondapur Museum Kondapur AP.
22. Mattancherry Place Museum Cochin Kerala
23. Hampi Museum Hampi Karnataka
24. Bijapur Museum Bijapur —do~
25. Aihole Museum Aihole —do—
26. Badami Museum Badami —do-
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27. Tipu Sultan Museum Srirangapatna ~do—
28. Helibid Museum Helibid ~do-
29. Veka Goa Museum Goa Goa
30. Lothal Muaseum Lothal Gujarat
31. Hazarduari Place Museum Murshidabad Woest
Bengal
Setting up of Central Universities [English]

4090. SHRI BHEEM SINGH PATEL:
SHRI SUSHIL CHANDRA
VERMA:
SHRI GOVINDA CHANDRA
MUNDA:
SHRI PIUS TIRKEY:

Wilithe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government propose to
set up new central Universities during
1992-93;

(b) if so, the details thereof along with
the places where these Universities are likely
to be set up, State—wise; and

(c) # not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). Legislation has been
enacted to establish Central Universities at
Silcharin Assam and at Lumamiin Nagaland.
k has also been agreed, in principle, to
establish a Central University at Tazpur in
Assam.

(c) Does not arise.

Lottery Scheme by Air india

4091. SHRISHRAVAN KUMARPATEL :
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

{(a) whether the Air India has floated a

lottery scheme named ‘Mahalucky Raja
Scheme’ recently;

(b) if so, the details of the scheme and
the regulations framed to conduct i;

(c) the total collections of fund accrued
to the Air india by virtue of this scheme; and

(d) the reaction of the Govermment about
its usefuiness?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA) (a) to (d). Yes, Sir. Passengers travel-
ling on Air India and on tickets purchased in
india during the period from 20th September
to 30th November, 1991 were covered under
the scheme. Winners were entitled to free
tickets to certain destinations on the Air India
network. The scheme was launched during
Air india's lean period with an objective to
enhance the visility of Air india amongst
the passengers. This objective was
achieved.
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Mineral Water

4092. PROF. ASHOK ANANDRAO
DESHMUKH: Will the Minister of HEALTH
ANDFAMILYWELFARE bepleasedto state:

(a) whether the process of making
mineral water by the silver ionisation proc-
ess has been banned intemationally due to
its ill effects on health;

(b) i so, the names of the companies
manufacturing mineral water by siiver ioru-
zation process;

(c) whetherthere is any proposal fo ban
this process; and

(d) i so, the steps proposed 10 be taken
in this regard?

THE MINISTER SOF STATE IN THE
MINISTRY OF HEALTH AND FAMLY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA). (a) to (d). After considering
all the relevant toxicological factors, World
sible limit of 0.05 mg/1 of silver ion in drinking
water. The Bureau of indian Standards
Code in this beha¥f conforms to the permis-
sble kmit prescribed by the World Health

Helicopter Service 1o North—Eastern
Region

4093. SHRI LAETA UMBREY: Will the
Minister of CIVIL AVIATION AND TOURISM

be pleased 10 state:

(a) whether the Govemnment propose to
introduce the helicopter services to the hilly
places in the North—eastern region.

(b) i not, the reasons therslor; and

(c) when this service is Ekely 10 be
introduced?
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THE MINISTER OF CHVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) %o (c). There is atpresent no specific
project proposal to commence helicopter
possibility of starting such services would
depend upon firming up of technoeconomic
viability.

Percentage of Commission to Vendors
in Rallways

4094. SHRISURYANARAYAN SINGH:
Willthe Minister of RAILWAYS be pleased to
state:

(a) whether there is any proposal to
increase the percentage of commissiongiven
to commission vendors of railway catering;

(b) if so, the details thereof; and
(c) it not, the reasons thersfor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) The commission payabie to vendors
is linked with the sefling price of various
tems as well as the quantum of sale. The
commission of vendors automatically goes
up with the increase in the selling price of
items and the quantum of sales. The selling
[Translation}

Train from Bhopal to Bombay

4095. SHRI MAHENDRA KUMAR
SINGH THAKUR: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whethe the Govemment proposeto
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introduce a new train from Bhopal to Bom-
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(c) the time by which the target s kel

bay in view of density of passengers traffic to be achieved?

there; and

(b) ¥ so, when and ¥ not, the reasons
therefor?

THE MINISTER OF STATE IN THE
MINI-TRY OF RAILWAYS (SHRI MAL-
LIKAAJUN): (a) No, Sir.

(b) Due to operational and resource
constraints.

Train from Pathankot to Bombay

4096. SHRI MAHENDRA KUMAR
SINGH THAKUR: Will the Minister of RAIL-
WAYS be pleased to state:

(a) Whether there is any proposal to
start a new train from Pathankot to Bombay
via Burhanpur; and

(b) ¥ so, when and if not, the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Operational and resource con-
straints.
[English]

Operation Black Board

4097. SHRI V. KRISHNA RAO: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased 1o state:

(a) whether the ‘Operation Black Board’
has provided basic amenities 10 all primary
schools in rural areas of the country as per
schedule;

(b) if so, the details thereof; and

THE MINISTER OF HUMAN RE.
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No, Sir.

(b) Initially the target of the scheme was
1o cover 20% blocks during 1987-88, 30% in
1988-89 and remaining 50% during 1989-
90. However, due 1o constraint on resources
phasing had to be lengthened. So far the
schemecould be implemented in 69% blocks
in the country comprising 64% primary
schools.

(c) The remaining blocks would be
covered during Viiith Plan.

Fixation of Pay

4098. SHRI VILAS MUTTEMWAR: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether some anomalies has arisen
after the fixation of pay of Vice-Principals of
Govemment Schools, Directorate of Educa-
tion (District North) Delhi Administration in
the scale of 2000-3500 as a result of recom-
mendations of Fourth Pay Commission; and

{b) the steps taken by the Govemment
to remove the anomaly and also of the af-
fected/retired employees.

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sr.

(b) Delhi Administration are processing
the cases of the affected employees includ-
ing those who have retired in consultation
with their Finance Department.

Passenger Facllities at Kayamkulam
Station
4099. SHRI T.J. ANJALOSE: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased fo state:
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(a) whether there is any proposal to
provide necessary passenger facilities along
with shaded platforms at Kayamkulam sta-
tion in Kerala;

{b) if so, the details thereof; and
(c) i not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPHMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) Passenger Amenities commensu-
rate with traffic handled at Kayankulam sta-
tion arebeing provided as partof Kayankulam
- Quilon doubling work, now in progress.

(c) Does not arise.

Medical Facliitiesin A& N
isiands

4100. SHRI GUMAN MAL LODHA: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Andaman and Nicobar
Islands have any full fledged general hospi-
tal with all modem medical facilities and
specialists in various branches of medicine
and surgery ;

{b) if so, whether for want of specialists
in several fields, many patients are either
referred to Madras or Calcutta hospitals; and

(c) it so, the details of fields where
specialists are not available there and the
steps proposed to be taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARA DEVI
' SIDDHARTHA): (a) %o (c). Information is
being collected and will be laid on the Table
of the House.

Nilambur - Feroke Line

4101. SHRI E. AHAMED: Wil the Min-
ister of RAILWAYS be pleasad to state:

(a) whether the Government have de-
cided to conduct preliminary survey to con-
struct Nilambur-Feroke railway line via
Manjeri; and

(b) i so, when the survey is likely %o be
started?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

{b) This has already been started.
[ Translation}
Unempiloyed Blind Scholars

4102. SHRI BHOGENDRA JHA: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether a number of blind studunts
having M. Phil and Ph.D. degree are unem-

ployed;

(b) whether the Govemment propose to

reserve some posts exclusively for these
highly educated blinds;

(c) ¥ so, the details thereof; and

(d) the details of the other steps taken
by the Government to assist such persons?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Information is being collected
and will be laid on the Table of the House.

(b) to (d). At present reservation of 1%
is available to the visually handicapped
persons in respect of direct recruitment to
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identified posts in Groups C & D. However,
according to the information furnished by the
Department of Personnel & Training, a pro-
posal is under their consideration to intro-
duce reservation for physically handicapped
persons, which would cover visually handi-
capped also, the Groups A & B posts under
the Central Government.

[English]
Bridges at Moregram and Bafialpur (ER)

4103. SHRI ZAINAL ABEDIN: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the construction of the road
over-bridges at Moregram and Ballalpur on
C Highway No. 34 have been com-
pleted;

{b) if so, when these are likely to be
commissioned;

(c) ¥ the bridges are yet to be completed
whether any time bound programme for their
completion has been drawn up;

(d) i so, the details thereof; and
{e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RARLWYS (SHRI MAL-
LIKARJUN): {(a) Not yet, Sir.

(b) The commissioning of these overbr-
idges will depend on the completion of the
bridge approaches by the State Govern-
ment.

(c) and (d). Construction of ‘Bridge’
proper over the tracks has aiready been
completed by the Railway for both the road-
overbridges. The bridge approaches are ikely
10 be completed by the State Government as
under
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Moregram - 3131982
Ballalpur - 306.1992
(e) Does not arise.

implamentation of decisions of Cat

4104. DR. SUDHIR RAY: Wil the Min-
ister of RAILWAYS be pleased 1o state:

(a) the zone-wise number of cases of
employees decided by the Central Adminis-
trative Tribunal (Principal Branch) during the
last three years;

(b) the zone-wise number of cases, out
dﬂmo.havenptbunirplunaudsofar;

{c) the reasons for delay inimplementa-
tion of these decisions; and

(d) the time by which these are pro-
posed 1o be implemented?

THE MINISTER OF STATE IN THE -
MINISTRY OF RAILWYS (SHRI MAL-
UIKARJUN): (a) 1o (d). The information is
being collected and will be laid on the Table
of the Sabha.

“Assistance to Korala for Forest Cover”
1

4105. SHRI KODIKKUNNIL SURESH?]
Will the Minister of ENVIRONMENT AND |
FORESTS be pleased to state:

(a) whether the Government of Kerala
has requested to the Union Government for
grant 10 increase the forest cover in the
Siate;

(b) if so, the details thereof; and

{c) the action taken thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
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ESTS (SHRI KAMAL NATH): (a) to (c). No  sistance is provided to the State Govern-
such proposal has been received fromthe  ment upto 1991-92 under various schemes

State Government. However, Central as-  is as follows:-
Name of the Schemes (Rs. in Lakhs)

Fuelwood & Fodder Scheme Project 50.00

Minor Forest Produce 020

Seed Development Scheme 16.35

Decentralised peoples nursery 9938
[Translation) (0] Shutting down of 2 coal-
based plants (10MW Cap
Varadarajan Commitiee Report each) of UP State Elec-

4106. SHRI BHAGWAN SHANKAR
RAWAT: Willthe Ministerof ENVIRONMENT
AND FORESTS be pleased 1o state:

(a) whether the Govemment have ac-
cepted the recommendations of the Varada-
rajan Committee;

(b) if so, the action taken by the Govern-
ment for implementing these recommenda-
tions; and

(c) # no action has been taken sofar, the
reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
The Ministry of Petroleum & Chemicals vide
its Memorandum dated 16th July, 1974,
constituted an expert committee chaired by
Shri S. Varadarajan for advising the Govem-
ment and the indian Oil Corporation on the
Environmental impact of the proposed
Mathura Refinery on the Taj Mahal and other
historical monuments in Agra. The commit-
tee recommended the following:

@i

(i)

()

v

tricity Board located inthe
Agra Zone;

Dieselisation of coal-
based locomotives in the
railway marshalling yard
at Agra;

No new pollution-causing
industries %o be located
on North-East of Taj
Mahal;

Existing small-scale in-
dustries, particularly foun-
dries should be relocated
in South-East of Agra
beyond the Taj Mahal;

No new large industnes
such as fertilisers and
petrochemicals to be set
up in the neighbourhood
of the refinery. Location
of any new industry in Agra
region should be so cho-
sen o exclude any in-
crease in environmental
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poliution inthe areaof the
monuments.

{vi) The poliution level in the
AgraRegion be monitored
by an appropriate author-
ity, on acontinuous basis.
Studies should be con-
ducted periodically to
determine whether any
deteriorations has oc-
curred in the monuments
and if so, measures
should be taken to arrest
the same. The commiittee
recommended the Ar-

chaeological Survey of
india to make such stud-
es;

Use of coal in the power
plant of the Mathura Re-
finery should be deferred
till suitable technology is
available for reducing
emissions fromthe same;

(vil)

A minimum of 3 ambient
air L 5
should be set up between
the refinery and Agra.

(vid)

Al these recommendations have
been implemented.

(c) Does not arise.
[Engksh]
Lifeline Express
4107. SHRI R. DHANUSKODI

AHITHAN: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased o state:

{(a) whether the experimental hospital
on rall called "Lifeline Express” has been
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found successful in extending medical facili-
ties to the remote areas in different parts of

the country;

(b) i so, whether the Government pro-
posa to start such hospital in trains on per-
manent basis in each State; and

(c) i s0, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEV!
SIDDHARTHA): (a) Lifeline Express has
visited two remote areas of Bihar and treated
3789 patients so far.

(b) At present there is no such proposal.
(c) Does not arise.
[Translation)
increass in Alr india Flights

41,8. SHRI SURESHANAND SWAMI:
Will the Minister of CIVIL AVIAITON &
TOURISM be pleased to state:

(a) whether the Govemment propose to
increase the number of Air india flights on
international routes, 1o encourage more
tourists from abroad; and

(b) if so, the details thereot?

THE MINISTER OF CIVIL AVIAITON
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). In order 1o promote tour-
ism, the number of flights of Air india have
recently (with effect from 27.10.1991) been
increased from 7 per week to 10 per week on
the India-Singapore route and from 4 per
week o 6 per week on india-Japan route.
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[English]

Research Projects by Scholars of
Andhra University

4109. SHRI G.M.C. BALAYOGI: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased o state:

(a) whether a large number of research
projects submittedto UGC by various schol-
ars of Andhra University during 1990 and
1991 are lying undecided;

(b) # so, details thereof alongwith date
of this submission subject-wise;

(c)the reasons for the delay in sanction-
ing the projects; and

(d) the time by which these are likely to
be sanctioned?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (d). The information is being
collected and will be laid onthe Table of the
House.

[Transiation)
Reserved Posts

4110. SHRI HARIKEWALPRASAD:
SHRI SOMJIBHAI DAMOR:
Will the Minister of RAILWAYS be
pleased o state:

(a) the zone-wise number of reserved
posts in various categories lying vacant in
the Indian Railways;

(b) the reasons for not filling up those
vacancies; and

(c) the time by which these vacancies
are likely to be filled up?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWYS (SHRI MAL-
LIKARJUN): (a)to (c). No reserved posts are
kept vacant. In fact, in case of non-availabil-
ity of SC/ST candidates, the reserve vacan-
cies arefilled up by general candidates after
de-reservation and carrying forward the
reserved points except in recruitment cate-
gories where de-reservation has been
banned with effect from 1.4.1989. However,
the backlog in reserve quota for Scheduled
Castes and Scheduled Tribes on Zonal
Railways as on 30.4.1991 was as under:-
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Shorttall in recruitment as well as pro-
motional categories are mainly due to non-
availability of eligible/suitable SC/ST candi-
dates particularly for Technical categories.
Further, in certain promotional categories, it
is not possible to make good the shortfall due
to court injunctions restraining Railway
Administrations from making reservation for
the SCs/STs in promotion in such cadres
where the representation of the SCs/ STs
has reached to the extent of 15% for SCs and
71/2% for STs of the cadre strength.

Every effort is made to fill up the quota
of vacancies reserved for SCs and STs by
allowing various concessions and relaxa-
tions, within the constrair .s of court orders.

[English)
Metal Detectors at Airports

4111. SHRI M. KRISHNASWAMY: Will
the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether all the airports have been
provided v.ith metal detectors;

(b) whether the Government propose to
instal bomb or explosive detector in all the
airports to improve the security arrange-
ments there; and

(c) i not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA): (a) 131 door frame metal detec-
tors have been provided at 74 important
airports. 460 Hand-held Metal Detectors
have been supplied to all the 114 airports.

(b) Explosives vapour detectors have
already been installed at the following
sensitive airports:-

(1) Bombay, (2) Delhi, (3) Madras, (4)
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Calcutta, (5) Trivandrum, (6) Trichy, (7)
Chandigarh, (8) Goa, (9) Hyderabad, (10)
Amritsar, (11) Varanasi, (12) Jammu and
Kashmir, (13) Jaipur.

Itis proposed to instal another 25 Explo-
sive Vapour Detectors during the Eighth
Five Year Plan period.

(c) Does not arise.
[Translation}

Appointment of Typists in Indian
Airlines

4112. SHRI RAM NAGINA MISHRA:
SHRI MORESWAR SAVE:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether a panel was formed for the
appointment of typists in 1989 by the Indian
Airlines, Northern Region;

(b) if so, the total number of candidates
appointed therefrom so far and the time by
which the remaining candidates are likely
to be appointed;

(c) whether any candidates from SC/ST
category are still required to be appointed
out of the remaining candidates; and

(d) if so, the reasons therefor?

THE MINISTER OF CIVIL AVIAITON
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Two panels - one for English Typ-
ists and the other for bilingual Typists - were
formed by Indian Airlines, Northern Region
in 1989,

(b) to (d). The number of candidates
appointed from each panel is as follows:-
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General sc ST
Typist (English) 6 - -
Typist (Bilingual) 2 2 -

There are a few candidates from the
category of Scheduled Castes in the panels.
At present there is no vacancy in the post of
Typists. ¥ any vacancy arises during the
vﬂydﬂnsepaml.mnswilbe
oﬁuodbmnlbdwﬁdﬂesﬁmﬂw
Scheduled Castes.

[English]

Lalitpur-Singaull Line in Madhya
Pradesh

4113. KUMARI UMABHARTL: Wil the
Minister of RAILWAYS be pleased to state:

(a) whether survey for the construction
of Lalitpur-Singrauli railway line in Madhya
Pradesh has been completed; and

() if so, the details thereof and the
action taken thereon so far and when the
construction work is lkely to commence?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

{b) Does not arise.
[Translation]
Stoppage of Rajdhani Express at Surat

4114. SHRI MANIKRAO HODLYA
GAVIT: Will the Minister of RAILWAYS be
pleased 10 stale:

(a) whether there is any proposal forthe .

stoppage of Rajdhani Express running be-
twoen Dolhi and Bombay at Surat;

(b) if so, the time by which this stoppage
is likely to be provided; and

(c) i not the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWYS (SHRI MAL-

LIXARJUN): (a) No, Sir.

(b) Does not arise.

(c) Operationally not feasible.
[Enghsh]

Alrstrip at Kerwar, Karmnataka

4115. SHRI GURUDAS KAMAT: Will
the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether there is any proposal to
construct an airstrip at Karwar in Kama-
taka; and

(b) it s0, when the project is likely to be
completed?

THE MINISTER OF CIVIL AVIAITON
AND TOURISM (SHRI MADHAVRAO

SCINDIA): (a) No, Sir.

(b) Does not arise.

T.V. Programme ‘Alr Around Us’

4116. SHRI BHUPINDER SINGH

“HOODA: Will the Minister of HUMAN

RESOURCE DEVELOPEMNT be pleased
1o state:
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(a) whether a programme entitled ‘AIR
AROUND US’ (HAWAHAMARE CHARON
AUR) produced by the Cultural Institute of
Educational Technology won a special
award in Japan;

(b) if so, the name of the Award as also
the value thereof in Indian curmrency;

(c) the full names of the producers as
also the artists participated in the pro-
gramme;

(d) whether it is a fact that these artists
are not aware of this Award nor given any

share of prize money;

(e) if so, the action taken/proposed to be
taken to respect these artists; and

{f) i not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir. The programme was
produced by the Central institute of Educa-
tional Technology of the National Council of
Educational Research and Training, New
Dethi.

(b) The award titled “Special Award -
International Educational Programme
Content™ was of the value of Rs. 6425/- in
indian currency.

(c) The names of the producer and the
artists who were involved in the production

of the programme are given below:
Producer:  Miss Asha Devi
Artists Pawan Kaushik
Yaman Kaushik
Pumima Rawal
Makti Kaushik

Deepak
KajalGhosh (Musiccomposer)

Besides, 17 other people were also involved
in the production of this programme.

(d) The CIET has informed all the artists
about the award and their share of prize
money. Out of 24 persons mentioned in part
(c) of the reply, the prize money has been
paid to 20 persons by the CIET. The remain-
ing 4 artists have been informed by CIET to

(e) and (f). Does not arise.

Population covered by Navodaya
Vidyalaya

4117.SHRISYED SHAHABUDDIN: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to refer to the
reply given on November 26, 1991 to Unstar-
red Question No. 699 and state:

(a) the percentage of districts and popu-
lation of the States covered by the existing
Navodaya Vidyalayas, State-wise;

(b) whether in the case of small districts
the jurisdiction of Navodaya Vidyalaya is
extended to cover more than one district;
and

(c) the average actual proportion of
Scheduled Castes/Scheduled Tribes and
girls students in the Navodaya Vidvalaya
System during the current year for the coun-
try as a whola?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The percentage of districts
covered so far by the existing Navodaya
Vidyalayas State-wise is given in Statement
below. As regards percentage of coverage
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of population, no such statistics are main- {c) As on 30.11.1991, the percentage of
tained. Scheduled Castes, Scheduled Tribes and
(b) No, Sir. Girls is 20%. 11% and 28% respectively.
STATEMENT

STATE - WISE - COVERAGE

Sl No. Sht.e/U.T. Di-~tricts Covered Percentage
1. Goa 02 02 100
2 Jammu & Kashmir 14 14 100
3. Andaman & Nicobar Islands 02 02 100
4. Chandigarh 01 o1 100
5. Dadra & Nagar Haveli o1 o1 100
6. Daman & Diu 02 02 100
7. Lakshadweep 01 01 100

" 8. Pondicherry 04 04 100
9. Orissa 13 12 92

10. Andhra Pradesh 23 21 91
1. Kamataka 20 18 90
12. Manipur 08 07 88
13. Meghalaya 05 04 80
14. Kerala 14 11 78
15. Haryana 12 09 75
16. Rajasthan 27 20 74
17. Himachal Pradesh 12 08 87
18. Mizoram 03 02 67
19. Maharashtra 30 20 67
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Sl. No. State/U.T. Districts Covered Percentage
20. Punjab 12 . 08 67
21. Delhi 03 . 02 67
22. Madhya Pradesh 45 30 67
23. Bihar 39 26 . 67
24. Uttar Pradesh 62 36 58
25. Tripura 04 02 . 50
26. Gujarat 19 09 47
27 Arunachal Pradesh 11 05 45
28. Nagaland 07 02 29
29. Sikkim 04 o1 - - 25

TOTAL 400* 280 70%

Chattopadhyaya Committee on Pay
Scales on Library Staff

4118. SHRI AYUB KHAN: Will the Min-
ister of HUMAN RESOURCE DEVELOP-
MENT be pleased to state:

(a) whether Chattopadhaya Committee
;was set up to examine the pay-scales of
Library Staff in various Ministries/Depart-
ments;

(b) it so, whether the committee have

submitted its report;
(c) it so, the details thereot;
(d) whether the Government have re-

ceived representations from various Library
Staff Associations regarding anomalies in

the Committee’s report; and

(e) if so, the steps taken/proposedtobe
taken by the Government to remove these
anomalies?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). Yes, Sir.

(c) The report was submitted in March,
1989. It was examined in detail and certain
decisions were arrived at. These decisions
have since been circulated for implementa-
tions in respect of all library staff under the
purview of the Central Government.

(d) Yes, Sir.

(e) The question of anomolies, if any,
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can be taken up only after the Gowvt. deci-
sions as referred to under (c) above have
been given effect to.

Financial Assistance to King George
Hospltal, Guntur

4119. SHRI M.V.V.S. MURTHY: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether there is any proposal to
provide financial assistance forthe moderni-
sation of King George Hospital, Guntur in
Andhra Pradesh;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): (a) No proposal has been
received by the Government.

(b) and (c). Do not arise.

Functioning of C.G.H.S. Dispensaries in
Rented Houses

4120. SHRIPAWAN KUMAR BANSAL:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to refer to the reply
given on November 26, 1991 to Unstamred
Quastion No. 739 and state:

(a) the details of building in which the
recommendations of the CPWD have been
accepted and the landlords have been al-
lowed the revised rent and the buildings in
which the recommendations of the CPWD
have not been accepted and the reasons
therefor;

(b) whether the landiords are being
compeiied to accept double the rent after 5
years instead of allowing them the rent as-
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sessed by CPWD as per the guidelines
issued by the Government; and

{c) if so, the steps proposed to be taken
to remedy the situation?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) The details of buildings
in respect of which recommendations of
CPWD have been accepted and revised rent
allowed and the details of the buildings in
respect of which recommendations of CPWD
have not been accepted are given in the
Statement.

(b) and (c). Generally the assessment
made by CPWD, if reasonable, is accepted
by the Government. However, incases where
such assessmentof revised rent increased
by more than 100% over a span of 5 years,
the matter is further examined in consulta-
tion with the Ministry of Urban Development.
Pending such re-examination the rent has
been provisionally revised and limited to an
increase of 100% over a period of five years.

STATEMENT

The details of the build-
ings in respect of which
the recommendations
have been accepted and
revised rent allowed to
the landlords are given as
under:-

@) ()

1. Patel Nagar-1

2. Karol Bagh

3. Inderpuri
4. Janakpurl-
5. Palam Colony
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6. Janakpuri-il
7. Ashok Vihar *

(i) The details of the build-
ings in respect of which
the recommendations
have not been accepted
are given as under:-

1. Patel Nagar-Ii

2. Subzi Mandi (Shakti Nagar)

3. Tri Nagar
4, Rajouri Garden
5. Gurgaon
6. Vivek Vihar
[Transiation]
Afforestation Scheme in Himachal
Pradesh

4121. PROF. PREM DHUMAL : Wil the
Minister of ENVIRONMENT AND FORESTS

be pleased to state:

(a) whether the Union Government have
approved the scheme of "Van Lagao-Roji
Kamao™ (Plant trees and eam bread) pro-
posed by the Govemnment of Himachal
Pradesh;

(b) it so, the financial and other facilities
proposed to be provided by the Union Gov-
emment to the State Government under the
scheme; and

(c) if not, the reasons for not granting
approval to the scheme?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) No, Sir.
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(b) The State Govemment has not
sought any financial assistance for the
Scheme.

{c) No final view in the matter has yet
been taken.

DLW Varanasl

4122. SHRI MRUTYUNJAYA NAYAK:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) whether the Government of Uttar
Pradesh has threatened to attach the Diesel
Locomaotive Works, Varanasi and if so, the
reasons therefor; and

(b) the steps being taken by the Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.
[English]
Profit by Air india

4123. SHRI VJAY NAVAL PATIL: Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

(a) the impact of Gulf war on the busi-
ness of the Air india;

(b) the details of expenditure made by
the Air India in rescue operation of Indian
from Kuwait; and

(c) the steps being taken to boost the
profitability of the Air India?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) The business of Air India was
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affected owing to suspension of flights to
Kuwait and some other destinations for a
shorter period and increased in operational
costs on account of fuel andinsurance rates.

(b) Air India had operated charter flights
- for Gulf evacuation and had raised a bill for
Rs. 180 crores.

{c) Air India has met the impact of Gulf
war through improvement in the yield and
tight control over expenses and recorded a
net profit of Rs. 81.23 crores in the year
1990-91.

[Translation]
Production of lodised Salt

4124. SHRI SIMON MARAND: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether most of the areas in Bihar
and Uttar Pradesh are affected by goitre
because of the use of the uniodised salt;

(b) if so, the present output and demand
of iodised salt in the country;

(c) the names of the units which supply
iodised salt to Bihar and Uttar Pradesh;

(d) whetherthe Government have given
approval to some industries for the produc-
tionofiodised saltin Bihar and Uttar Pradesh
and if so, the details thereof; and

(e) the measures taken to ascertain the
supply of iodised salt to Bihar and Uttar
Pradesh?

THE MINISTEROF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) Yes, Sir. As per survey
conducted by Central Goitre Survey Team
most of the areas in Bihar & Uttar Pradesh
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are affected by Goltre. in order to control the
problems of goitre both the States of Biha,
and Uttar Pradesh have banned the sale of
salt other than iodised sal for edible pur-
poses, in their respective states.

(b) The current annual demand of io-
dised salt in areas where sale of non-iodised
salt for edible purposes has been banned, is
estimated as 25.27 lakhs M.T. As against
this actua! production of iodised salt during
the year 1990-91 was 25.06 lakh M.T.

(c) lodised saltis being supplied to Bihar
and Uttar Pradesh from Rajasthan, Jam
Nagar, Madras, Kharaghoda zones through
Salt Commissioner, Government of India,
Jaipur.

(d) and (e). Information is being col-
lected from the concerned authorities.

[English]
Activities of Mafla Gangs in Trains

4125. SHRI SOMJIBHAI DAMOR: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether gangs are operating as
hawkers inthe mail/express trains between
Guwahati and New Jalpaiguri in conniv-
ance with railway officials;

(b) whether there are incidence of in-
conveniences to the passengers in the
reserved compartments thereby;

(c) whether there are complaints from
the passengers in this regard; and

(d) if so, the steps being taken by the
Government to curb these unauthorised
activities in trains and action proposed tobe
taken against the officials found guilty?

THE MINISTER OF STATE IN THE
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MINISTRY OF RAILWYS (SHRI MAL-
LIKARJUN): (a) to (c). No, Sir. However,
some unauthorised hawkers travelling in
trains have been detected.

{d) Surprise checks are conducted from
time to time jointly by Commercial and
Railway Protection Force/Govt. Railway
Police personnel to apprehend unauthor-
ised hawkers/vendors travelling in trains.
The persons so apprehended are dealt with
in accordance with law.

Quality Education to Economically
Backward Students

4126. SHRI HARISH NARAYAN
PRABHU ZANTYE: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be
pleasad to state:

(a) whether the Government propose to
provide quality education to the ecoriomi-
cally backward students to improve their
lots; and

(b) if so, the details thereot?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRIARJUN
SINGH): (a) and (b). The National Policy on
Education, 1986 (NPE) envisages a na-
tional system of education, whereby upto a
givenlevel all students imespective of caste,
creed, location or sex would have access to
education of a comparable quality. Follow-
ing NPE, the Government launched a
number of schemes like the Operation
Blackboard, restructuring and reorganisa-
tion of teacher education, programme for
improving science education, computer |it-
eracy in schools, and educational technol-
ogy.

As envisaged by NPE, Navodaya
Vidyalayas are being set up to provide
quality education to children with special

talent or aptitude, largely from a rural back-
ground.

AIDS Menace in Bombay

4127. SHRIMATI BASAVA RAJES-
WARI:
SHRI R. SURENDER REDDY:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned “AlDS may strike Bombay inthree
years” appearing inthe ‘indian Express’ dated
September 23, 1991; and

(b) if so, the facts thereof and the reac-
tion of Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) The Government has
seen the news item.

(b) According to the latest report receive
from MaharashtraGovernment, outof a total
no. of 1,06,910 persons screened upto
1,11,91, 3232 have been tested for HIV
sero-positive. The total no. of AIDS cases
reported from Maharashtra as 53. Out of the
1,06,910 samples tested, 44,744samples
belonged to be hetro-sexnal promisctious
persons. In this group, 1341 samples were
found to be sero-positive and this consti-
tuted nearly 5%of the samples screened of
the group.

As preventive measures against AlDS,
the Gowt. have established:-

(i) Surveillance centres for
screening blood of high
risk groups.
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() 43 Zonal blood tests
centres.

(i) One AIDS unit at Grant
Medical College and JJ
Hospital Bombay of which
Rs. 12.00 lakhs given by
the Govarmnment to Ma-
harashtra. The Govem-
ment of India, in collabo-
ration with the State Gov-
emment has also identi-
fied Information, Educa-
activities among persons
practicing high riskbehav-
jors and for which neces-
sary Central Assistance
has also been released to
the State.

Under the Medium Term
Plan, the Activity Plan of
the Maharashtra State
has already been ap-
proved by Government
and funds for implement-
ing the activities have al-
ready been released to
State Government. For
strengthening the pro-
gramme management at
the State level, the State
Govemment has already
agreed to establish a
separate AIDS Control
Cell 1o imploment and
monitor the programme

Women Congress Mest for a Healthy
Planet

4128. SHRI NAWAL KISHORE RAL:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether attention of the Govern-

DECEMBER 17, 1991
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ment has been drawn to the newsitem
“Enviconment meet: Eamest ponderings
amidst hijinks® appearing in Sunday Ob-
server dated November 17-23, 1991; and

(b) if s0, the facts thereof and the follow-
up action taken by the Govermment thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
The World Women's Congress for a Healthy
Planetwas organized at Miami, Florida (USA)
from 8-12 November 1991 by the Women's
tion (WEDO), a non government agency
based in the United States of Amaerica.
Govemment of india have not received any
report or recommendation from this confer-
ence. Hence, question of follow up action by
the Government does not arise.

Occupancy Rate in ITDC Hotels

4129. SHRIM.V.CHANDRA SEKHARA
MURTHY: Will the Minister of CIVIL AVIAI-
TON AND TOURISM be pleased to state:

(a) whether some of the India Tourism
Development Corporation hotels have not
improved ther performance and also have
not achieved the target rate of occupancy in
each of them despite joint business arrange-
ments with some foreign firms;

(b) whether Hotel Ashok, New Dethi &
Bangalore are equally not coming up in their
performances while huge foreign exchange
has been incurred by the above arrange-
" ments; and

(c) i so, the facts and details thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) 1o (c). Tourism industry in the coun-
try has received a set back owing to distur-
bances in some parts of the country, the Gulf
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War and its aftermath, resulting in adverse
media coverage. This has also affected the
occupancy andfinancial performance of ITDC
hotels, including the Ashok Hotels at New
Dethi and Bangalore.

Schemes of National Waste Land
Development Board

4130. SHRI SHANKERSINH
VAGHELA:
DR. AK. PATEL:
SHRI MORESHWAR SAVE:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased 1o state:

(a) the various schemes formulated for
the Wastelands development in different
regions by the National Wasteland Develop-
ment Board;

(b) the extent of success achieved by
the Board in its schemes;

(c) whether the Board made grants to
States; and

(d) ¥ so,the amount of such grants,

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) The follow-
ing Central/Centrally Sponsored Schemes
are being implemented by the National
Wastelands Development Board:-

1. Integrated Wastelands Development
Projects Scheme.

2 Fuelwood/Fodder Projects Scheme.

3. People’s Nurseries Scheme.

4. Margin Money Assistance Scheme.
5.  Raising of Minor Forest Produce
6. Seed Development Scheme.

7.  Aerial Seeding Scheme.

8. Grants-in-aid Scheme (for Volun-
tary Agencies).

(b) The total target and achievement for
afforestation®tree planting underthe 20-Point
Programme fo: all the States put together
during the Seventh Five Year Plan is as
given below:-
Target Achievement
8.6 million hectares
hectares

As regards the Plan schemes fo the
Board, these are mostly in the nature of new
initiatives needed to fill the missing gaps and
to make qualitative changes in the on-going
programmes of afforestation, tree planting
and wastelands development. Most of these
schemes were started during the later part of
the Seventh Five Year Plan and it is too soon
to assess their success at this stage.

(c) and (d). The Statewise allocation
and utilisation of funds for afforestation/ree
planting activities under the 20-Point Pro-
gramme, including the funds provided by the
Board, during the Seventh Five Year Plan, is
given in the Statement below.
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[Transiation]

integrated Wasteland Development
Project

4131. SHRI ARJUN SINGH YADAV:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the number of districts in Uttar
Pradesh, which have been identified under
the integrated Wasteland Development
Project;

(b) the target fixed under this project

Written Answers 154
adiwomontsmad;;am

(c) the names of the districts likely to be
identified under the said project during next
year?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Projects under the Scheme for Integrated
Wastelands Development Projects have
been sanctioned for Nainital, Tehri Garhwal,
Uttarkashi, Dehradun, Aimora, Jalaun and
Jhansidistricts of Uttar Pradesh in 1989-90,
1990-91. The targets and achievements of

during each of the last three years and the  1989-90 are given below:-
Year Targets Achievements
(Area in hectares) (Area in hectares)
1989-90 2246 1630
1990-91 2449 2332

For the year 1991-92 the target is 3375
hectares.

(c) During next year (1992-93) the proj-
ects already sanctioned in the above-men-
tioned districts are proposed 1o be expanded.
Projects are also under preparation in Ballia
and Mainpuri districts.

[English}
Spread of AIDS in Kamnataka

4132. SHRIMATI CHANDPA
PRABHA URS:
SHRIMATI BASAWARAJES-
WARI:

WHl the Minister of HEALTH AND
FAMILY WELFARE be pleased o state:

(a) whether AIDS is spreading steadily
in Kamnataka;

(b) the number of persons screened till
September 1991 for AIDS and the number
out of them found infected with HIV positive;

(c) the number of deaths occurred be-
tweenJanuary to September 1991 from AIDS
in Karnataka; and

(d) the action taken or proposed to be
takento prevent spreading of AIDS in Kama-
taka?

THE MINISTEROF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) and (b). As per the infor-
mation available to total number of 49,320
samples of the persons of high risk behav-
jour have been screened out of which 135
found sero-positive, out of which 63 were
confirmed as infected by Western Blot test.

(c) No death has been reported from
Kamataka State.
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(@) Under the National ADS Control  Workd Bank Report on Women in indy

Programme, Govt.of India has already es-

tablished 4 Surveillance Centres at:-

1. Bangalore Medical Col-
lege, Bangalore.

2. Kasturba Medical Col-
lege, Manipal.

3. Bowring & L.C. Hospital,
Bangalore.

4, National Institute of Men-

tal Health & Neuro Sur-
gery, Bangalore (Yet to
function)to screenall high
risk behaviour groups.
The Gowvt. has already
established 4 zonal blood
testing centres namely: 1.
H.S.L.S. Hospital, Banga-
lore, 2. K.C. General
Hospital, Bangalore, 3.
K.M. Institute of Oncol-
ogy, Bangalore, 4. K.M.C.
Hospital, Hubli, to screen
donatedblood. The above
Surveillance Centers
have also been identified
as Zonal Blood Testing
Centres for testing all
blood samples received
from Blood Banks. The
Gowt. of India has also
identified AIDS Unit at
B.MC., Bangalore and
already released a sum of
Rs. 10 lakhs to the State
Govt. during .the year
1989-90. The Gowt. of
India, in association with
the State Govt. have in-
tensified I.E.C. to specific
groups.

4133. SHIRRABIRAY: Wilthe Ministe,
of HEALTH AND FAMILY WELFARE bo

pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned “Indian Women need help, says
study” appearing in the Statesman dated
November 22, 1991;

(b) i so, the reaction of the Government
thereto; and

{c) the steps taken by the Government
to improve the condition of the Indian
Women?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). The information is being
collected and will be laid on the Table of the
House.

National Commission for Children
Welfare

4134. SHRI MUKUL BALKRISHNA:
SHRI RAJVEER SINGH:

Willthe Ministerof HUMAN RESOURCE
DEVELOPENT be pleased to state:

(a) whether a high level committee has
recommended that a National Commission
for children welfare be set up to monitor the
growth of the children and save themfrom all
round exploitation;

(b) if so, the reaction of the Government
thereon;

(c) whether the same committee has
recommended the abolition of child labour in
a phased manner; and

(d) if 30, the detalls of any action plan
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the Govemnment have prepared in this re-
gard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No, Sir.

(b) Does not arise.
(c) Does not arise.
(d) Does not arise.

Schemes for Development of
Children

4135. SHRI RAM TAHAL CH-
OUDHARY: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased io state:

(a) the names of the schemes of the

Govemnment for the development of chil-
dren; -

(b) the targets fixed for the development

of children and the extent of these targets
achieved state-wise; and

(c) the amount allocated for these

schemes and the expenditure incurred
thereon, State-wise?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The names of the major schemes
of the Government for the development of
children are:-

(1) Integrated Child Development Serv-
ices Scheme (2) Wheat Based Nutrition
Programme (3) Creches, Day Care Centres
(4) Balwadi Nutrition Programme (5) Wel-
tare of Children in Need of Care and Protec-
tion (6) Universal Immunization Programme.

{b) and {c). Statement | & VI showing
State-wise targets, achievements, amount
allocated for these achives and the expendi-
ture incurred thereon during 1990-91 are
given below.
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